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ASSAM MUNICIPAL (MANIPUR
AMENDMENT) BILL*

The Minister of Health (Shri
Karmarkar): Sir, I beg to move for
leave to introduce a Bill further to
amend the Assam Municipal Act, 1956,
as in force in the Union territory of
Manipur.

_Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Assam Municipal Act, 1956 as in
force in the Union territory of
Manipur.”

The motion was adopted.

Shri Karmarkar: Sir, I introduce
the Bill.

2.32 hrs,
INTERNATIONAL SITUATION

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Mr. Speaker, Sir, 1 beg to
move: + ¥

“That the present international
cituation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.”

Sir, we have this discussion almost
in every session and, normally speak-
ing, the discussion may be divided
into two parts: one, the narration of
the world’s ills, the various ills that
the world suffers from and which do
not seem to lessen but tend to in-
crease, and, secondly, some of our own
problems in regard to foreign count-
ries.

“Now, although our own problems
naturally affect us and interest us, the
majer problems are, nevertheless, the
world’s problems, because if some-
thing goes wrong in the world it
affects us.

At the present moment the world
is facing rather a serious situation.

For the last few years there has been
a great deal of talk of disarmament,
of lessening tension in the world and
all that. All this talk has, unfortu-
nately, led, in the present months, to
further armament instead of disarma-
ment. Now there is a greater degree
of armament and a very definite drift
towards an international conflict on a
big scale.

Immediately, of the many issues, the
world’s biggest problem relates to
Germany and to the city of Berlin.
These matters relating to Germany—
West Germany, East Germany, West
Berlin and East Berlin—are dependent
on a large number of agreements,
protocols and the like ever since, I
think, 1942 they started up to later
in 1945, 1947 and 1948 and so on—and
I do not propose to go into all these
articles and protocols. Indeed, nor-
mally speaking, a decision on them
should be made by the principal
parties concerned, and we have no
direct business to interfere or to ex-
press our own opinion. I have, there-
fore, refrained from oxpressing any
opinion about the legal issues involv-
ed, but when a matter threatens tc
engulf the world in war then it is
everybody’s interest that this should
be avoided. So I have mentioned it,
though 1 do not propose to go into
any detail with regard to it.

Now, there are two or three
matters. however, that stand out.
Recently, in the last two or three
days, something has been done which
has increased tension. What the
legal implications of that are, it is
rather a difficult matter—how far one
can stop egress or ingress from one
part of Berlin or ingress from one
part of Germany to the other. But
there are two or three things. The
first is, I think, whether one likes it
or not, as a geographical fact there
are two States existing now in Ger-
many: one is West Germany or the
Federal Government of Germany, and
the other is East Germany. It is
desirable, I think it would be a
normal development, for the two
States to come together. Now, how
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they can come together is not clear
to me, until and unless these tremend-
ous tensions are resolved somehow
and the fears and suspicions that
affiict some of the great powers are
lestened, because they can either be
brought together by a process of
war—and one tries to avoid that be-
cause that will destroy not only them
but others too—or by some agreement.
That agreement can only come when
these tensions are less and the fears
of each party are also much less. I
do not myself understand how the geo-
graphical fact of two States is going
to, well, cease to exist by any other
process except by agreement or war.
There is no other way out of it. Now,
those States not only stand by them-
selves but one of them, namely, the
Federal Government, that is West
Germany, is a very iuportant mem-
ber of the NATO alliance. East
Germany is a member of the Warsaw
alliance. So there are not only two
States, but States having separate
alliances with groups of countries.

Now, at the present moment, one
issue which has arisen, and which
should I hope be cleared up, is the
question of the relationship of West
Berlin to West Germany and the ac-
cess to West Berlin from parts of
West Germany. I  should have
thought that it is an admitted matter
that the fullest facilities for access
to West Berlin should be given. I
believe, it has been recognised—
naturally Western Germany and west-
ern powers want that—fully by Mr.
Khrushchev too. If that is a fact,
everybody agrees then that at least
one major cause of tension and fric-
tion will disappear, whatever other
developments may take place, and I
believe it is this fear that not now
but step by step a situation might
arise when this access to West Berlin
will be stopped or hindered that gives
rise to so many fears and, therefore,
even some other steps which may not
be objectionable or objected to. But
that could be made clear, that what-
ever else happens this access to West
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Berlin will remain. It is rather pre-
sumptuous of me or anyone to suggest
anything to the great powers who are
involved in this but, nevertheless, be-
cause the situation is so dangerous one
has to say something and cannot re-
main quiet about ijt. Thus far, in spite
of the fact that West Germany and
East Germany are opposed to each
other, are members of opposing alli-
ances and, in a sense, do not almost
recognise each other, the fact is, and
quite inevitably, there have been
many contacts between them.
Large numbers of workers go from
West Germany to East Germany;
have been going in the past and
large numbers of people from East
Germany go to West Germany, work
for the day and go back. That has
been happening till recently. I am
not sure if it is happening now, for
the last two days or not, but I gather
that in spite of the closure of the
frontier, still there is a fair amount
of movement between the two and
people go. A son of a friend of
mine, who is in West Germany, tele-
phoned yesterday because his father
was rather anxious abcut him, and
said “don’t worry, we are still moving
about from West Germany to East
Germany”. In fact, he told me that
he was speaking from East Germany
though he was living in the western
part. So, he came to East Germany
from the western part and telephoned,
and there is a reason for it from his
point of view, because, the telephone
costs are cheaper from East Germany
to Delhi. So, these contacts by men,
trade, commerce, etc. go on.

If it is our objective that the two
Germanys should come together and
there should be a unified Germany, I
should have thought that the process
would be to help these contacts so
that there are more and more con-
tacts and, ultimately, it becomes
easier to unify them. But, of course,
the real difficulty is behind these two
Germanys are two opposing forces, two
alliances, two blocs and unti] that is
removed, the tension beé®&een the two



2409 International

[Shri Jawaharlal Nehru]
is lessened, they are not allowed to
come together, although they may
trade with each other, they may com-
merce with each other and have other
contacts. I would have suggested
with respect that these contacts should
be increased, and that will be a ster
towards the ultimate unification of
Germany, if that is to come about.
That cannet come about, I do submit,
without some process of getting closer
to each other. The only other result
would be either continuing tension,
as at present, or war, which, I believe,
most people wish to avoid.

There is on one side undoubtedly
fear of, let us say, Soviet power and
the peculiar position of Berlin in the
heart of East Germany. On the other
side, let us always remember, there is
still a continuing fear in the minds of
Eastern Europe, not only in the
Soviet Union but even in other count-
ries, of the revival of the German
militarism, It is a fear which has
come basis in history, including the
two major wars when all that area
has been invaded by Germany. 1
hope this process will not occur
again, but there it is and we have to
realise it. It is not a one-sided fear;
it is a two-sided fear and you cannot
solve any vrobiems when they are
wrapped up in this fear.

One obvious way, if not to solve the
problem, to lessen the fears is to
have disarmament on a very consider-
able scale. Immediately, many of
these fears would lessen, and trat is
why we have attached so muca im-
portance to disarmament; not ¢ nly be-
cause in itself it is good, buf because
it will lessen these fears which afflict
the world. Thus, united Germany,
however desirable that may be, it
cannot possibly come about without
removing these tensions.

T just mentioned disarmament which
seems almost a far-off dream. We
thought it was coming within grasp
but today something is thappening
which is the reverse of it. Fortu-
nately, the ban on nuclear tests, or
suspension of them, still continues.
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But, after having come very near to
an agreement, something has happen-
ed and the agreement is as far off as
ever. I should have thought that
the very least is that each country
should declare. each major power
should declare. that it will not use
nuclear weapons. Well if the other
party uses 1it. there is danger; I admit
that. But that is the least,

On this question of disarmament
and nuclear weapons, specially the
question of nuclear weapons, at the
present moment only a few countries
possess them. There are only three
countries which possess them, or three
countries which possess them rather
fully, and they are the United States,
the Soviet Union and the United
Kingdom. Now France has galso en-
tered this ring. But it is obvious that
in the course of a few years, may be
two, three or four years or more,
many more countries are likely tc
have them, and if there is no check
on their production and manufacture
now, then it will become impossible
at a later stage to put any check on
them, if many countries have them.
At present perhaps those three or
four countries might agree.  There-
fore, it is of the utmost importance
that these countries should try to
arrive at a sitlement in regard to
these nuclear tests and, of course, in
regard to general disarmament.

One question which has béen very
much in the news and which I shoul”
mention is Laos. In a sense, some
progress has been made in regard to
the Laotian situation. But progress
has been slow and I can very well
understand people who are dealing
with it, either in Geneva or in Laos,
itself, often feeling rather frustrated.
Still, there has been some progress.
And the progress has really come be-
cause of some agreements arrived at
between the three princes. The three
princes are supposed to represent
three groups, three tendencies. But
having come to that agreement there
in Zurich, I think the princes have
parted company and the agreement
cannot be given full effect to, al-
though talks are geing on, for the
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formation of a national government in
Laos itself. In the meanwhile, in
Geneva, where a conference is being
held, they discussed these matters,
waiting for some decision by the
princes or by the Laotian people.
Therefore, the first question in regard
to Laos is the formation of a national
government. It is admitted all round
that Laos should be a neutral State,
as it is called, and should not be
aligned to any military bloc and that
foreign armies should be removed
from Laotian territory. That is ad-
mitted, but how is it to be done in
black and white is being discussed in
Geneva.

Now, there is some argument also
about the role of the International Com-
mission. On the one side, it is said that
the International Commission should
be a powerful body which can act
when it chooses and how it chooses.
On the other side, it is said the powers
of the International Commission
should be reduced so that it cannot
function easily. OQur own attitude in
regard to this matter is that the Inter-
national Commission can perform a
very important and useful service in
Laos.

But it can only do so with the good-
will of the Government and the
people there. It cannot be some
kind of a super-Government coming
over and functioning over the head
of the Laotian Government. That
would be a very definite diminution
of the sovereignty of the Laotian
Government and it will not create
smooth relations. It must stand there
on its own right, the right given by
the 14 nation conference being held
there including the Government of
Laos and it should have a fair
measure of freedom to investigate
into charges made and to go any-
where. But jt must function ultimate-
ly, naturally, under the Laotian Gov-
ernment and with its goodwill. There
should be no great difficulty about
that if there is that goodwill.
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Now I come to Africa. Africa is a
country which has in the last year or
more come very much on the inter-
national scene and has offered tre-
mendous problems in the Congo etc.
In the Congo it is still rather difficult
to see clearly what is happening, but
broadly speaking there has been an
improvement in the situation in the
Congo and it appears that some kind
of an agreement has been arrived zt
between the Government at Leopold-
ville and the Government at Stanley-
ville, that is, of Mr. Gizenga’s. The
person who is standing out rather is
Mr. Tshombe of Katanga. I hope
that the decisions of the Parliament
that has been held recently will hold
and will be given effect to and that
the solidarity of the Congo will re-
main.

But in Africa there is the old ques-
tion of Algeria. Repeated attempts
at negotiations have not brought any
fruitful result yet. One can only hope
that these will be resumed and out
of them will come decisions confirm-
ing the independence of Algeria. Un-
fortunately for Algeria, the Sahara
Desert s producing oil. Oil is always.
a troublesome thing, something that
leads to cupidity and conflict. Nor-
mally one should say obviously that
the Sahara Desert should be a part of
Algeria or, maybe, a part of Tunis.
Whatever it is, that is creating a good:
deal of trouble. I feel that the
normal course should be followed and
Algeria should include these areas
Anyhow, as the House knows, we
have supported Algeria completely
throughout this period.

One question has certainly arisen,
that is, the recognition of the Pro-
visional Government of Algeria
Many friends, hon. Members opposite
and on this side too, have felt that we-
should recognise the Provisional Gov-
ernment of Algeria. It may be that
we have taken a rather legalistic view
because normally speaking one does
not recognise a government which
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:does not function on the soil, except
in wartime when this is being done,
that is, emigre governments. So,
while we were completely in favour
©0f Aigeria’s independence and the
success of their nationalist struggle,
-we did hesitate to recognise this
Government. In fact, however, al-
though de jure recognition was not
given to it, de facto recognition to
some extent has taken place. We
have met the Ministers of the Pro-
visicnal Government and in a few
days time, in a fortnight or so, as I
should presently inform the House, I
am going to Belgrade to attend a con-
ference of certain non-aligned count-
Ties and the Provisional Government
of Algeria is alsy represented there.
‘So we function together de facto. It
is not a matter of high principle al-
though some principles ang practices
-of international law are involved in
it. Nevertheless, it is not a matter
of high principle and it is for us to
consider afresh whether we should
recognise the Provisional Government
of Algeria or not and, if so, when we
should do so. We thought that our
non-formal recognition, that is, de-
jure recognition, would probably help
us in some ways in dealing with this
‘problem, in helping it and in helping
them to find a solution. But if that is
not so and other circumstances arise,
we chall consider the question then
-nf formally recognising the Provi-
.siona! Government of Algeria.

In Africa, however, the part of
Africa which is more before the public
‘eye than any other today is Angola.
‘The Portuguese territory there ac-
ecording to all the information that we
have got, is not very much because
the whole place is a closed place
‘where hardly anybody can enter. But
-whatever information we have got has
indicated that something very horri-
ble has been happening in Angola.
Although, as the House knows, we
have not been very favourably in-
clined towards Portugal during the last
many years, what is happening in
Angola has been so horrible that who-
wever has heard of it, whether in this
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country or in any other country, his
reaction has been one of extreme
anger for there are some things which
ought to pe ruled out. But under
the Portuguese rule there nothing is
ruled out. These massacres have
taken place on a big scale and yet the
people of Angola have been struggl-
ing not without some success. It is
not an easy matter for the Portuguese
Government to suppress the Angolan
people now though it may be a long
business. Of course there is Mozam-
bique and other Portuguese territories
which may also be drawn into this
conflict.

One aspect of these Portuguese
colonies, more especially Angola now
and Goa a little time ago, is the in-
direct help, or rather encouragement—
some times help too in addition to en-
couragement—that it has received
from the fact that it is a NATO
country. That is a very jmportant
fact which T have no doubt has made
a difference to the Portuguese also.
But so bad has been the Portuguese
activities in Angola recently that
many countries, even NATO countries
that encouraged Portugal or helped it,
have had to desist and express their
displeasure. The House may know
that even the Uniteq States of
America voted against Portugal in the
United Nations on this issue. One
NATO country, Norway, has openly
and publicly said that they will not
assist directly or indirectly in any-
thing that Portugal does. The fact is
that Portugal is supplied with arms by
big Powers which, undoubtedly, I
believe are being used in Angola
against the people. But it is not arms
so much that I am thinking of but of
the passive support that Portugal has
got because of its being a NATO coun-
try or because it is said to be, as in the
case of the United Kingdom, their
oldest ally. Well, because it is their
oldest ally everything that it does has
to be encouraged, however evil it may
be, does not necessarily follow.
It has been a very painful thing for
many countries including ours {o see
how in the last few months in various
ways the British Government has
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shown sympathy for Portugal, and
even though latterly they have ex-
pressed a certain mild disapproval
—very mild—of some of its activities,
their close relationship continues. But
1 might say that T am not in favour of
the N.AT.O. or Warsraw Pact or
CEN.T.O, or whatever it is. Apart
from that general opinion, I  should
like to say something about N.A.T.O.
and it is this. Whatever virtues or
good points NATO. may  have,
N.A.T.O. suffers very greatly in public
estimation in every country because
Portugal is a Member of the N.A.T.O.
It is manifest, if N.A.T.O. stands to
fight for the free countries of the
world and Portugal is one .of the up-
holders of freedom, God help those
who want that type of freedom.

13 hrs.

An Hon Member: What about
Kenya, Tanganyika and Rhodesia?

Shri Jawaharlal Nehru: The
Anpgclz matter is not a local matter.
It is not just a N.A.T.O. matter to
ve considered in the purview of the
four corners of the NAT.O. It is a
world matter. It is going to bring
grief, of course, to Portugal. But, I
fear, the credit of those who sup-
port Portugal will not go far if they
go on supporting Portugal and its
activities in Angola.

An hon. Member opposite said
something about Kenya, Rhodesia,
e‘c. Kenya and Rhodesia deserve at-
tention. We are greatly interested in
what is happening there and what
should happen. There is no compari-
son between Kenya and Rhodesia and
Arcola. Let us see things in the
proper perspective. In Kenya I am
glad to know that Mr. Kenyatta has
been released after nine years in
prison, after this trememdously long
period, and we hope his release will
lead to unity in the popular forces in
Kenyatta and that unity will lead to
freedom and independence in XKenya.
In Rhodesia, in the Central African
Federation as it is called, there has
been a confusing and a very un-
satisfactory position.. The mere fact
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that the National movement there has
been quite unable to agree to some
of the recent proposals of the UK.
Government shows that the situation
is unsatisfactory. Southern Rhodesia,
I am afraid, is affected far too much
by closeness of the South African
Union. Northern Rhodesia is muore
distarit and seems to pull in a uiffer-
ent direction. But, it is clear, whe-
ther you take Nyasaland or  other
parts of the Federation, this ‘edera-
tion, as it is, is not likely to continue.
It "is opposed by the Africans. You
cannot long impose it upon reluct-
ant masses of the population there.

I come to certain things affecting us
more closely, certain statements of the
President of Pakistan. I am reluc-
tant to say much about them cxcept
this that I was surprised and griev-
ed at some of the statements. Not
that I expect him to say things that I
like or which we may approve of.
But, the whole context of some of
these statements, the way they were
said and the way that India was made
the subject of his attacks in foreign
countries, did seem to me very pecu-
liar and undesirable. It is not ror-
mally done, more especially by Heads
of States. That is why I was greatly
surprised. It showed a mental ap-
proach which I thought was deplar-
able. The mental approach was
just hatred of India, dislike that India
should make any progress and gen-
erally a basic policy that did not think
so much positively of Pakistan, but
rather negatively of what should hap-
pen to India. I have said previously
that although much has been  said
about Kashmir in Pakistan—President
Ayub Khan has said that if the Kash-
mir question is settled according to
his liking, then all would be well—
I am absolutely convinced, convinced
more than ever that it does not matter
what happens to Kashmir,—I know
what will happen to Kashmir;: that is
a different matter—this question of
Tnd.a and Pakistan is not dependent
on Kashmir, but has deeper roots,
unfortunately, in the minds of the
rulers of Pakistan. If the Kashmir
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question was removed from the scene
today, even then, Pakistan authori-
ties—I say authorities, I do not think
the people are concerned in this—
would st’ll fiercely attack India, be-
cause their whole policy is oased on
anti-India, on dislike of India, on
envy of India, of India making pro-
gress and they remaining where they
have been and probably going back-
wards. This is the basic policy and
it is difficult to deal with it. One
can judge our policies and their
policies. Here in India, whether
newspapers or the people or Parlia-
ment, we do not go about talking
about Pakistan all the time. We
may occasionally refer to it. We do
not curse Pakistan. We want friend-
ship with Pakistan, with the people
there. We want the progress of
Pakistan. We do not refer to Pakis-
tan or any other issue while, in Pak-
istan, the major subject for debate
is always India, dislike and hatred of
India. This is extraordinary. They
have developed a complex. Instead
of looking after their own pro-
gress—Pakistan’s progress—which we
would welcome, they think their pro-
gress consists somehow of denigrat-
ing India. It is verv difficult for us to
deal with this kind of complex, this
kind of mind.

If you analyse it, you will see how
it has come there. The whole origin
of Pakistan was not based on a posi-
tive concept. It was based on the
cencept of hatred, anti-India feeling.
The brave people of Pakistan who
hag fought for Independence shoulder
to shoulder with us, suddenly found
themselves ruled by people who had
taken no part in the Independence
struggle. They had taken part
against Independence. People who
had supported the British rule, they
became the rulers of Pakistan. They
had no roots in the Independence
movement. They had opposed it.
Socially speaking, they belonged to
certain classes—very good classes no
doubt, but there it is—big landlord
class and the like in Pakistan. I have
no objection to that.. I am merely
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analysing it socially. So that, there
was enormous difference be'ween
what took place in India and what
took place in Pakistan almost both
had the ame roots in the Independence
struggle. Nobody can evor forget the
tremendous part played in the Inde-
pendence struggle by the people of
Pakistan as it is today. We were all
tog:ther then. People in the North
West Frontier Province, people of
Punjab as a whole including Pakis-
tan Punjab, people of Sind played a
brave part. But, to our misfortune,
maybe partly it was our fault -1 am
not prepared to say it was not—this

religious or semi-religious or com-
munal outlook developed in virious
parts of India and everywhere. 1

think it was partly our fault; I am
not prepared to blame the peopl: cf
Pakistap completely, becavse there
was communalism in parts of India
and there were reactions. However,
that developed and that led ultimately
to the partition of India and, that be-
came a dominant feature in Pakistan
governing the minds of the people.
There was no positive approach. Hon.
Members here many agree or dis-
agree with the policy that ve have
been following in India. But, there
has been a policy. Before we came to
the Government, we had some kind of
a policy, an economic policy, agrarian
policy, policy in regard to landlordism
and the like. And so, as soon as In-
dependence came, we were full of
these changes that we wished to
bring about. And the record of the
past twelve years is an attempt to
bring about those changes in India,
the Five Year Plans and the rest, and
that afttempt continues because it is a
tremendous job. Regardless of any
differences in regard to the actual
policies pursued, the fact is that our
minds were full of these changes to
be brought about in various depart-
ments of life here, and that continues
on an ever bigger scale.

In Pakistan, there was no such
background. The only backgrcund
was hatred of India, dislike oZ-India
and fear of India. Why fear? They
need not have feared India, because
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Ind'a could not attack them, both
because our whole background is
against it, and because we were full,
not of Pakistan, not of anything eise
but of our economic planning, our
Five Year Plans and the rest; we were
full of them; we were not thinking of
any trouble for Pakistan; we wanted
peace tg develop our country, and we
hoped that they would develop theirs.
But they had no such thing to fill
their minds. The only thing there
was hatred of India, fear of India,
fear because they themseives imagin-
ed that since they thought of India,
we probably think. of them, which
we did not. So, this is the back-
ground; let us remember, let us be
clear about it.

Kashmir comes in, which is import-
ant, of course; Kashmir comes in, and
comes in wrongly, of course, because
in Kashmir, they are the guilty par-
ties, as this House knows very well.
But leave out these deeper ccnsider-
aMons of guilt and lack of  guilt.
“Theye are some obvious things. One
‘3. ¢ne there is no doubt ubout it.
that people from Pakistan or through
Pakistan came to Kashmir, invaded
Kashmir and committed arson, rape
axd every kind of crime. There was
peace there. They say—and I say so;
1 am saying that this fact cannot be
challenged—that they came toc sup-
port some kind of a freedom move-
ment in Kashmir. Well, there was
some trouble in the Poonch area,
some trouble there in the Maharaja’s
time. I mean there was some trouble
there. But there had not bcen the
least bit of trouble in the Kashmir
valley, and they came to the Kashmir
valley, and committed all this arson
and everything in  Muzaffarabad,
against not Hindus so much —Hindus
were only a few—but against the
Muslims of those places; and Kashmir
reacted in a particular way.

Apart from that, ever since then,
for some years, there was this trou-
ble going on, and Security Council,
and all that, anq there was a certain
sense  of uncertainty in  Kashmir
which made it difficult for referms to
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come in for several years. Original-
ly, right from the beginning, we *ad
thought of the Constitueat Assemtly
in Kashmir. We stopped that, ‘we’
1n:aning the people, the peaple there
stopped it, of course, certainly, with
oir consent. I am not referring to
legal matters, Kashmir’s accession to
India etc. We all know that. of
course, Kashmir legally acceded to
India, legally, practically and in
every way, acceded to India. That
is there, and that is a matter which
has been accepted by the commissions
that the United Nations sent here. So,
we postponed this for a while. But
when this matter went on dragging
along, it was decided by the then
Kashmir Government, in consultation
with us, that they cannot stop pro-
gress. So, they had their Constituent
Assembly, an elected Censtituent
Assembly, and the first act that it did
was one of a radical land reform. It
was one of the first parts of India to
give effect to this radical land re-
forins and it went, I am glad to sy,
a little furthsr than many of our
States have done. However, there
it was. It started functioning cn a
constructive reform basis, ard there
is much else since then.

After that, there have been two
elections; and they framed their con-
stitution, and after that, there have
been two general elections, and the
third is coming soon, when our gen-
eral election takes place.

Repeatedly, the people of Kashmir
or of that part of it which has not
been aggressively occupied by the
Pakistan forces have had occasion to
vote in elections and in  everything
else, and they have been carrying or,
and there is no doubt that in spita of
all difficult’es, Kashmir has made
very considerable progress. In edu-
cation, it has made remarkable pro-
gress, because they started from al-
most scratch. In other matters too,
such as power development, and some
smail industries and some midcling
industries, it is making progress. Just
look at the two pictures, the Kashmir
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which is making progress and that
bit of Kashmir which is under Puk-
istan occupation, which is flat, doing
nothing, doing practicaily nothing
except singing songs of hatred; it is
quite amazing; the difference, of
course, is quite amazing. When peo-
ple in Pakistan talk about plebiscite
etc. in Kashmir, it does rather sur-
prise one that a country whick has
given up the whole business of elec-
tions should advise another Wower
to have plebiscite and electioas.

So, T have ventured f- take the
time of the House a littl> in probing
back as to why it is so; it is because
Pakistan has a!ways got tieq up in
this way, mentally tied up in  this
way. I do not think that the pcople
of Pakistan are so mentally tied up,
though it is true that in the name of
religion, it is always possible, whe-
ther in Pakistan or in India to rouse
evil passions. I admit that, but
broadly speaking, the people of Pak-
istan are free of this, but the govern-
ing authorities have got tied up in
this way. And the result is that Pak-
istan has not yet developed roots
national roots. You cannot have a
national root based on just hatred of
India. It must be positive. Thatl is
the difficulty that we have to  deal
with. We want Pakistan to have rcots,
to develop roots, to prosper. to go
ahead, to co-operate with us, and we
shall co-operate with them because
that is a normal thing for two coun-
tries, any two adjoining neighbouring
countries to do, more especially with
a country like Pakistan which has
been really part of us,—I am saying
even now; there are so many contacts,
human contacts, apart from geography,
cultural and historical contact, but
somehow, all this is almost wasted
because of this approach.

We went pretty far in tha C(Canal
Waters Agreement. I chink that it
may justly be said that it was a
generous agreement on our part. We
profited by it too; that is why weo
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nave agreed to it, but it was gener-
ous to Pakistan; the burdens we took,
and v-ith a view to bring about that
agreement, other countries took also
heavy burdens; Pakistan profited
greatly by it. As soon as that was
over, some good happened; otherwise
too, some frontier agreements tfook
place, which was a good thing, but
soon after, a loud outcry was raised
again about Kashmir.

Wow. there is another matter which
has not become a‘loud outery yet, but
we rcver know; it is beginning. That
is in regard to certain rivers in East
Bengal, or in East Pakistan, and West
Bengal. The House knows very well
about the Farrakka barrage scheme,
which, essentially, apart from othcr
things, is meant for the vital purpose
of protection for the port of Calcutta.
It is a most urgent maiier, and un-
less we take it up, the port of Cal-
cutta may just gradually become use-
less, and where will the city of Cal-
cutta be, if the port of Calcutta goes
that way? It is a matter of the great-
est importance. Therefore, we have
been dealing with it for some time,
investigating this and thar, and to
some extent, not hurrying this pro-
cess, because of Pakistan; we were
waiting for our plans to be ready,
when they became ready, we inform-
ed them about it.

When I was in England earlier this
year for the Commonwealth Prime
Ministers’ Conference, President
Ayub Khap :inentioned to me about
East Bengal rivers, and h- saig ‘You
are building something, and we in-
tend to do something. Let us do it
in such a way as (o benefit each
other, and anyhow, not to come in
each other’s way, and ict ue decide
this at ministerial level, at a Minis-
ters’ meeting.’ I said, ‘Certainly; we
are always prepared to co-operate
with you. We shall gladly do this’.
Then we had agreed to a  Ministers
level meeting. But obviously a meet-
ing at the Ministers level can cnly
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be fruitful if facts are gathered to-
gether and we know exactly what the
facts are. So the engineers-—Pakis-
tan engineers and Indian engineers—-
mct. They have met thus far on hree
occasions. In fact, they had met pre-
viously too, but they have met twice
since the beginning of this year, and
they are going to meet again. They
have been exchanging these facts and
figures, which are very complicated,
of course. I hope that afier tl'e next
meeting, which is going to take place
fairly soon, both parties would be in
possession of these facts. Then the
time will come, if it is considered
necessary, for Ministers on both sides
to meet and discuss, thai is, not to
allow matters to be dealt with by
officials who cannot decide things.

But I see a kind of propaganda
gradually beginning in Pakistan and
to some extent in othe: countries by
Pakistan’s representatives to the
effect that we are trying to do some-
thing by the Farakka Barrage, to do
enormous injury to the peopl: of East
Pakistan, and millions will die and
this and that. It is a most extraor-
dinary thing. As a matter of fact,
even then our approach to the Farakka
Barrage is that we do not wish ir coy
way to harm the interests of East
Pakistan in this, and we sha'l try to
adhere to that to the best or our abi-
lity. We are certainly prepared to
talk to them about the whole area or
about other schemes that they may
have and we may have on the basis
of the information gathered.

Now, I come to Nepal. There is one
simple matter about Nepal about
which I should like to inform the
House, because people forget, and
even the Nevalese seem to forget it.
I am told that even th. King of
Nepal v-as rather surprised when he
learant of the measure of help we
had given to Nepal and ate giving
today. He did not know apparently.
Why, I do not know. So far, India
has spent about Rs. 11 crores in aid
to Nepal. In our Third Five Year
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Plan, provision has been made for
Rs. 18 crores to be spent in  Nepal.
This is apart from the Kosi irrigation
and power projtct whicia is being
built by us, estimated to cost Rs. 44.7
crores and the Gandak project which
will cost us Rs. 505 crores. 1250
Nepalese have been trained in India
in a variety of subjects. Our annual
intake of Nepalese trainces in India
is between 200 and 300. We have 137
Indian technical personnel helping.
in Nepal. These ave just some odd
figures. We have continued this help,
and we have made no difference to
it even though some chanscs took
place in Nepal, as the House well
knows, which were not very much tc
our liking. We did not ailow tnat to
affect the help we wera giving to
Nepal.

Now, I should like to say scmething
aboul our border troubles with Tibet-
China and refer specially to some-
thing that has apparently not been
understood or approved cf by some
hon. Members, that is, tie visit of the-
Secretary-General of the External
Affairs Ministry to Peking on nis
way back from Mongolia. He went
to Mongolia to participate in tke
40th anniversary of the freedoma of
Mongolia. 40 years ago the Mongoitans
obtained their freedom from Chinese
rule. That was what they were cole-
brating. Mongalja, although very
far from us, has brought old memor-
ies and has become progressively a
little closer to us in thinking because
we have found out now—I confess 1
did not myself know about it long
ago, but in the last few years I have
found it out—that Mongelia had many
contacts with India in ancient
times. In fact, they derived sc many
things from us. They have produced
so many of our old manuscripts which
we have not got, and so on and so
forth. They were particularly anxious
that we should participalz in thess
40th anniversary celebrations, and
we gladly did so. Our Secretary-
General went there. The closest route
to go to Mongolia is via China. .The
other route—though longer, sometimes
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it takes a little less time—is via
Moscow. He went via Moscow, spent
some days there and then we decided
that he should return via China—it
‘was closer. While he was in China—
there was nothing casual about it--
‘we asked him, not only as a matter of
courtesy, to call on the Chinese Presi-
dent, Prime Minister and Foreign
Minister, but if necessity arose, to
talk to them about our border. There
was nothing casual about it. It was
the right thing to do. Talking does
Tot mean negotiating anything. He
had no power to negotiate, nor could
he do so. But we did want to ind out
what their reactions wers to the Re-
port of the officials that had been
published, because this ¥ouse would
remember that the Repo:t hag been
published, containing the repcrt of
our officials and the repovt of the
Chinese officials, which, in our opin-
ion. proves almost to the hilt the case
that India has put forward. These
reports were published; they were
placed before this House and discus-
sed here. In China, they were not
published at all; they have not yet
been published and 50 nobody knows
about those reports except some 3sffi-
cials who may have s2en them. In
fact, they rather expressed their ob-
jection or resentment at our having
published them before they did so or
without their consent. What had hap-
p:ned was that we did not ask for
their consent, but we had told them
just a few days before that in a few
days, three or four days’ time, we
‘would be placing these reports before
our Parliament, and that meant
publication. We did inforin them; we
had not waited for their consent, nor
‘was it necessary.

It is rather difficult for the present
Chinese Government to understand
parliamentary procedures or what
is due to the public. Anyhow, they
have not published those rcports, and
these still remain in their secret arch-
ives or wherever they may be.

Now, under the original agreement
arriveg at between Premier Chou En-
1ai and me when he came here, when
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we appointed these official comnus-
sions to confer with euch other, it
was decided that after these reporis
had been prepared, the two Govern-
ments should consider them and, may-
be, discuss them. It was not cleariy
specified, but the whole idea was
that these should be considered, may-
be separately, maybe jointly. Se-
parately, we have considercd these
fully. I take it that they have been
considered them too officially, although
these have not been published. The
question did arise, and does arise, that
on the basis of these reports and
facts brought out, the two Covern-
“~ats, may consider them, how and in
what form, I am not clear.

So it seemed to me that it would
be a good thing if our Secretary-
General could, in the course of talks,
just find out what their reactions to
these reports were, and report to us.
These were his instructions and that
ic what he did. He met them and
discussed these matters at some
length. But I am afraid the talks he
had with those high Chinese authori-
ties were not productive of much
good in so far as we are concerned
in this matter, and it was a repeti-
tion, as usual; in some small matters
here and there, there was some slight
variation, but basically it was a re-
petition. So the position in regard to
this border situation remains, more
or less, what it was. That is, it is
static, nothing much is happening.
So far as I know, there has been no
further aggression anywhere, nor has
there been, except in one or two
places like Long Ju, any going back
by the Chinese. Meanwhile we have
been strengthening our position there
by building roads, transport etc.

Raja Mahendra Pratap (Mathura):
Please refer to my interview with
Marshal Chiang Kai Shek.

Shri Jawaharlal Nehru: I do sub-
‘mit to the House that in spite of our
strong feelings over this matter of
border incursions, and their occupying
our territory, we cannot easily rush
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into war. If it is necessary ultimately,
it is a d'fferent matter, and we must
prepare for it. That would be rather
adventurist, which we canot do,
especially in the world as it is today
on the verge, maybe, of war etc. We
must take all these factors into consi-
deration. The main thing is that we
must firmly hold to our position, our
opinions, our views, and try to get
them realise, maybe it will take some
time, but that is better than going into
any adventurist action now.

Shri Hem Barua (Gauhati): Our
Prime Minister has not referred to
the talks that our Defence Minister
had with Marshal Chen Yi during the
Laos Commission discussions.

Shri Jawaharlal Nehru: May I say
that there have been no talks in
‘Geneva about this border s tuation.
Such talks as there were, were about
Laos, the conference going on. There
was nothing about this border here.

One thing I should like to clear, I
refer to the great concern and even
excitement about the arms and given
to Pakistan by the United States Gov-
ernment. Some hon. Members oppo-
site wanted me to say that this is an
unfriendly act of the United States
Government. To begin with, I should
like to say something that is pretty
obvious, that is that the United States
‘Governmental policy has been parti-
cularly friendly to India in the last
few months—even before that, but in
the last few months especially. It is
true that their giving this arms aid
to Pakistan has caused us very much
concern. I have no doubt in my
mind that what the United States
‘Governrment has said they mean, that
is to say that they have not done so to
erabarrass India or to put India in
any danger, but the real difficulty is
mot that we do not accept what the
United States says—and they say they
-are tied to it by their past commit-
‘ments, they have to do it and all that,
I accept all that—but having accept-
ed il. it is still a matter of grave
concern to us, because, as has been
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made perfectly clear, no commitment
of the United States Government is
likely to come in the way of the
Pakistan Government if they want to
use those arms against somebody.
They used it against the tribal areas
on the Pakistan—Afghanistan border
the other day. That was not within
the terms of the commitment ‘made to
the United States Government. There
it is. they used it. Of course, they
said they were protecting their bor-
ders or territory. Therefore, this
concern does continue, and we have
to continually think how to meet
this new situation that has arisen.

I mentioned Mangolia. I should
like to say that it has been a very
serious lack that a country like
Mangolia should not be taken into the
United Nations. What is more sur-
p#i:ing ijs—I speak, of course, from
general knowledge, not from any
specific knowledge, I may not be 100
per cent. correct—that the United
States Government lately, some little
time ago, approved or desired to have
Mangolia in the United Nations, but
the Formosa Government vetoed it. I
am not talking of a formal veto. They
did have a formal veto some two or
three years ago in the Security Coun-
cil. This is not a formal veto, but
they threatened to veto it, and there-
fore this question has been dropped.
It is a most extraordinary state of
affairs that the Formosan Govern-
ment, which is a very peculiar Gov-
ernment in the sense that it is called
the Government of China, a Govern-
ment which has not got a suqarc
vard of China under its control and
<till is called the Government of
China, is now coming in the way of
another country, Mongolia, coming
into the United Nations.

Lastly, I would just say a few words
about this Belgrade conference, where
I hope to go in about two weeks time
from today. This conference was pro-
posed—of course, there were discus-
sions for months and months about
some conference to be held; there
were proposals by various countries,
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especially by Yugoslavia, Indonesia
and the UAR, but they did not take
shape. This time we got these invita-
tions from the President of the United
Arab Republic and Yugoslavia, There
was some correspondence as to the
purpose of the conference, and those
who should attend it. It is called a
conference of non-aligned countries.
What is the definition of non-aligned,
which countries are non-aligned?
Some countries are not, obviously,
non-aligned, some are rather doubt-
ful. All this took place. Ultimately,
a Preparatory Committee was held in
Cairo, and they laid down certain
tests of the countries to be invited.
After that, some Ambassadors met to
apply those tests. In the application
of those tests, there was some differ-
ence of opinion between our approach
and the approach of some other coun-
tries present there. Some of our pro-
posals were accepted, some were not,
because it had been laid down that
there should be unaniinous acceptance,
so that even one country could op-
oppose; and one or two countries did
oppose, and therefore they were not
accepted. As a matter of fact, lately
it has been proposed that some coun-
iriec that we had proposed and which
hac been rejected should be invited,
and naturally we are in favour of that
because we had proposed them earlier.
This proposal has come from some
other countries.

This conference is going to meet
there, and we have made it perfectly
clear, and it has been accepted all
round, that we do not want to say or
do anything which might lead to a
third force or a third bloc. Why?
Because we think that if we form a
third bloc, we would, in effect, be
supporting this idea of blocs. When
we are non-aligned with the major
blocs, it follows that we should not
be aligned amongst ourselves. It is
one thing to co-operate together, and
we do co-operate in the United Na-
tions, because we have common out-
looks, but it is quite another thing
to be aligned in a political or military
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way, and so we have made it clear
that we propose to remain unaligned.
We cannot get tied up with other coun-
tries in a sense so that we cannot
follow our own policy because some
majority decides in favour of an-
other policy. Anyhow, that has been
broadly accepted by this conference.

As to the subjects, it has been laid
down, generally speaking, that inter-
nal matters, internal disputes between
two countries, will not be consider-
ed, but broad matters like world
peace, disarmament, the removal of
colonialism, the removal of racialism,
and such like general matters which
affect us very greaty will be con-
sidered. That is the present position.
For the rest, the agenda etc., will be
discussed there when we meet.

I have ventured to refer to most of
the matters which which perhaps are
in the minds of hon. Members. About
Goa. I will just say one or two sen-
tences about Goa. This matter was
brought up today in connection with
some torture or murder. We had
not yet come to know all the facts.
We shall find them out. But it is
true that the position in Goa is to
be reviewed from time to time and
also the action that we should take
in regard to it. I think that the
policy that we have adopted during
the last seven or eight years has been
the right policy and what is more, it
has yieled results—not in the sense
that Goa has come to us but—in gra-
dually convincing of our right policy
to many other countries and because
of various reasons the general opinior
in favour of Portugal has now al-
most disappeared. We should con-
sider this policy carefully as to what
we should do. Our difficulty has
been a moral one and a practical
one—moral one in the sense that we
say that we will not go to war unless
we are attacked. Should we try to
solve this problem by war? Secondly,.
there is the practical difficulty be--
cause going to war with Portugal—
Goa may be a small matter but it
means war with Portugal—may mean
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war with other countries too if not
war, a complicated situation........
(Interruptions.)

An Hon. Member: Nobody Will
bother to help Portugal.

Shri Jawaharlal Nehru: I am me-
rely pointing out the logic of certain
argument. It may not happen. The
situation has changed somewhat now.
I admit that. But anyhow, taking
m'litary measures against which we
have ourselves raised our voice all
the time—that is the question. So,
that has been the basis and I think
our doing so has been justified—not
by Goa coming over to us, of course
not—but in the world’s opinion, our
stock, if I may use that word, has
gone up because we stick to certain
bazic policies and not function just
in anger or in an adventurous way.
But, as I said, we shall have to con-
sider again and again, in the near
future, how far we should vary the
policies we have thus far pursued.

Mr, Speaker: Motion moved:

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.”

Now, there are some amendments
tabled. I do not find Shri Ansar
Harvani and Shrimati Ila Palchou-
dhuri here. Their amendments are
not moved. The amendments of Shri-
mati Renu Chakravartty and  Shri
Indrajit Gupta—both are out of order.
Is Shri Naldurgkar moving his amend-
ment?

Shri  Naldurgkar (Osmanabad):

Sir, I beg to move:

That for the original motion, the
following be substituted, namely: —

“This House, having considered
the present international situation
and the policy of the Government
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of India in relation thereto, ap-
proves the policy of the Govern-
ment of India.”

Mr, Speaker: The motion and the
amendment are before the House for
discussion. Shri Dange.

Shri S. A. Dange (Bombay City—
Central): Sir, the Prime Minister has
put the central fact of his foreign
policy in the first word that he utter-
ed—that was, disarmament and peace.
As such that policy meets with ap-
proval from all peace-loving people
in India and elsewhere. We are also
very sorry to note along with him
that though disarmament is the need
of the hour, armaments have grown.
He also referred to certain spots of
tension and the atmosphere that was
growing around those spots of tension.

The first spot he mentioned was
Germany and West Berlin. Therein
he made a very fruitful statement
that two States existed and that they
could come tog.ther only by agree-
ment. Certainly the German people
should be united and India hopes that
they would be united. While agree-
ing with him on all these points, the
point is whether the Government of
India’s policy is based really on
neutrality in relation to Germany.
There are these two States—West
Germany and East Germany. I am
not using the other official names
given to these two States for the sim-
ple reason that one gets sometimes
confused by these names. So, what
is the position of the Government of
India and what should it be? We
know that in olden days the Con-
gress Party and the Prime Minister
particularly were vehement oppo-
nents of Nazism and when Nazism
came to power afterwards and tried
to overthrow Republican Spain all
the sympathies of our nationalist
movement were against Nazis and for
the liberation of the German people.
During the war our position was very
clear. After the war, when the iwo
German States came into existence,
consistent with our neutrality, what
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should have been our position? We
acked for the unification of Germany
and we propagated for the unification.
When it was not possible, we ought
not to have recognised any of these
two States. Today, we find the Gov-
ernment of India recognising the West
German State but it does not recog-
nise the East German State. Is that
a position of neutrality and non-
al’gnment? This position is surprising,
especially when you find that in West
Germany all the old Nazi organisa-
tions have been revived under new
names. All the Powers had agreed
that German rearmament must be
prevented; Germany should be dis-
armed and Germany should be de-
militarised. But militarisation has
taken place in West Germany: all the
armament firms had been revived
and all the Nazi generals are back
again there. This 1is the position
when the other powers are still tech-
nically at war with Germany because
they have not signed a peace treaty.
Still, West Germany has been read-
mitted into the NATO powers though
technically they are at war with Ger-
many. A sentiment was expressed
that the NATO States were not be-
having properly in relation to the
liquidation of colonialism but are en-
couraging the suppression of such
movéments. West Germany is a
member of such an alliance. Yet, we
continue to recognise that State and
we allow it to have an Embassy here.
Sometime back, it was found that the
ambassador or somebody here was a
member of the Nazi Party. The mat-
ter was brought up in the Upper House
and the gentleman was retired. Such
is the condition. Is it good on our
part to recognise West Germany and
not recognise East Germany? It is not
consistent with positions of neutrali-
ty. If you observe non-alignment or
neutrality, then either recognise both
or do not recognise any. But you
recognise one and do not recognise
the other. So, it is not a policy of
neutrality but showing preference to
a State which is frantically and frank-
ly becoming a Nazi State, a State
which is rearming itself and helping
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in the suppression of colonial freedom
movements and a State which is
training its troops on the soils of
France and Britain.

There is another funny thing. These
two countries which suffered most
from Germany militarism are now
allowing facilities for German tanks
to be trained on their soil. This is
the way in which the allied powers,
except the Soviet Union which is
part of the allied powers, are behav-
ing in relation to German Nazism and
revival of militarism. Under such
conditions I would have expected the
Government of India’s policy to be
one of recognising both the States or
not recognising any of these States.

Sometimes I hear an argument that
West Germany is a very prosperous
State. -There are many prosperous
States. Perhaps Portugal also is a
very prosperous State in its own way.
But there is no reason why we should
have feelings or a special considera-
tion for a State which is reviving
Nazism and carrying out militarism,
and making a hot bed of war on its
own territory and suppressing other
people.

There is mention of economic aid
ang that is the tempting thing which
persuades some of our friends to be
friendly with West Germany. What
ig the example of economic and, after
all? One dominant, single, outstand-
ing aid which we have received from
West Germany is the Rourkela plant,
a plant which limps every seventh
day, which breaks down every month
and which does not fulfil the quota,
and where, we do not know, what
those technicians are doing to our
technicians and what they are pro-
ducing. It is the most outstanding
example of German technique, West
German aid to India, to rebuild its
own economy. Is it for such a limp-
ing aid that we are favouring West
Germany and not recognising East
Germany? Do we not know that East
Germany is capable of giving  aid?
We have trade relations with East
Germany. I know that. There is
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trade going on between East Ger-
many and us also. But why should
the West German Embassy alone stand
here with all the access to the offi-
cials and the Ministries of the Gov-
ernment of India? When two Minis-
ters from East Germany visited India,
they were treated something like
clerks visiting from Berlin, and met
by some protocol, a Secretary or
somebody from the External Affairs
Ministry and so on. No doubt the
Prime Minister received them polite-
ly and talked with them. But it is
not political relation. That is essen-
tially a commercial or cultural rela-
tion, a very nice relation of friendli-
ness. But when it comes to the posi-
tion of neutrality on political grounds,
of positions of international relativns,
then I would say consistent with ocur
neutrality, we ought to recognise East
Germany and West Germany.

There was mention of spots of ien-
sion. Ii is considered as if East und
West Berlin are the only spots of
tension. They are not the only spots.
In any case, that has drawn the larg-
est attention. But what is the posi-
tion in regard to these two States?
1 have not much time to go into it,
but there is something of a misun-
derstanding: some people do not
know perhaps that Berlin is right
inside East Germany, something likc
100 miles from the Western German
border. There was a friend who, the
other day, asked me, “Is not Berlin
nearly on the border?” Some people
do not know that Berlin was not
captured by either the French or the
British or the Americans whose ar-
mies are stationed in the Western
part of Berlin. Berlin was liberated
by the Soviet forces. They advanced
beyond that and liberated almost half
of Germany and all that. And then
it was decided that in order to reunify
Germany and establish a democratic
regime, all these powers which had
attained victory should have one com-
mon centre from which they could
carry out these schemes of unification
and rehabilitation and so on. There-
fore, it was agreed that the French,
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the Americans and the British forces
should be allowed a part in Beriin,
and these four together should work
together in the matter of establishiing
peace inside Germany and West
Germany. That was the way in
which the Americans, the British and
the French entered West Berlin.
But now they say, ‘“we have a right
of conquest.” They were never with-
in sight of Berlin and they were
negotiating with  Hitler, how he
would open the front so that Berlin
could fall in their hands and not in
the hands of the Soviet Union. That
is the way it was done, and thui 18
how they entered Berlin. Now they
say, “We have rights.” What rights?
The only thing that the Soviet Union
has proposed is that West Berlin and
the whole of Berlin, and particularly
West Berlin, should be a free city.
“Negotiate a peace treaty.” Is it pot
a wonderful or a funny situation?
15 to 16 years after the war ended,
there is no peace treaty with Ger-
many, and who is preventing the
peace treaty? It is the British, the
French and the Americans who are
preventing a peace treaty. When the
Americans wanted it they signed a
peace treaty with Japan, even with-
out caring to know whether the other
countries approved of it or not. If a
peace treaty with Japan which trea-
cherously attacked America could be
signed in 1951, why could not a pcace
treaty be signed with Germany even
in 1960-61? Why should there be an
objection to the Soviet proposal that
they are going to sign a peace {reaty
with both? If West Germany does not
want it, all right, let them not have
it. If the Americans do not want it,
let them not have it. But the East
Germans want it and there are States,
who want a peace treaty. “We are
going to have a peace treaty.” When
that State is established as an inde-
pendent State, having signed peace
treaties with everybody, or with the
Soviet Union which wants 1t, then
the entry into West Berlin through
their territory must be governed by
the East German Government. The
Americans say, “No. We wculd not
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recognise that.” Well, they will have
to recognise that. And wilh the
threat of war, they know what they
will get. We all stand for peace, and
everybody wants to prevent war. But
if by simple tyranny and threats of
war, they want to retain their posi-
tions in West Berlin—and lhey are
building up armaments and spynets
against East Germany—then naturally
our position should be thai these
threats shoulg stop, that a peace
treaty with both Germany should be
signed by all the powers. In fact,
the Government of India should ex-
ercise its influence so that sz peace
treaty with Germany is signed by
all the powers immediately, with both
the States since the two States can-
not be made one now, and that West
Berlin should be declared as a free
city as the Soviet have proposed.
They say, “Do not come to West
Berlin.” They say, “you will not
have a permit.” But when a peace
treaty is signed, what happens? West
Berlin' today is an occupied city under
the heels of capitalists. The moment
a peace treaty is signed, it ceases to
be occupied city. The moment it
ceases to be an occupied city, it be-
comes a free city. And when a free
city exists, all the occupation forces
have to go out. The civilian people
can remain; trade can remain; entry
can remain. This is a simple thing
that the Soviet Union has proposed.
And yet, now it is said that there
are growing tensions. They are only
regularising the position and restoring
the whole thing to normalcy. Actu-
ally, they are being called names as
if they are now instituting wots of
tension.

Here, 1 would request the Prime
Minister 1o think over the problem.
More or less his policy is on the right
lines. But it is not on the right lines
when this discrimination in recogni-
tion is made. It would be on the
right lines if he discussed the question
of peace treaty. I am sure he is not
opposed to the peace treaty and I am
quite sure that he is not opposed to
West Berlin being a free city. There
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can be no quarrel about that, but the
questions comes in regard to his be-
ing cautious. What was the caution
which permits him or persuades him
to recognise West Germany alone?
Let West Germany have an embassy
here. What is it that does not per-
suade him to let the East German
Government also have the same thing?
I cannot understand the position of
neutrality. A position which holds
against militarism, against Nazism
and so on, ought to have led to oppo-
site results "

I should say that economic aid also
should not be a dominating factor,
because it is not of very great im-
portance, so far as West Germany is
concerned, and when the British
people join the common market, then
they will be more in the pockets of
West Germany and if we are going
to run behind the British with our
usual trade relations, gradually we
may be withdrawing into the whole
vortex of the NATO. There is that
dangerous position also, but I think
with our position of neutrality we
would be cautious about that.

There is one point which the Prime
Minister mentioned at the very beg-
inning, and certainly it is the most
important point. That is, today, there
is tension, and the threat to war
grows round it. Of course, in a side
remark, he raised the question of
blocs—the Warsaw treaty bloc and
the NATO bloc. Everybody knows
that the NATO bloc is something
different in its contenat, in its policy
and objective, in its subjective for-
mulation, and so on, from
the Warsaw treaty. East Ger-
many certainly is a member
of the Warsaw Treaty Alliance. But
East Germany certainly does not go
helping Portugal or  suppressing
Angola or helping Belgium. In
NATO powers the policy is very
clear. Therefore, on these matters
I would suggest that equating the
two blocs together would not be a
very happy position. Though, of
course, they may be described as
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blocs or alliances, yet the results are
different in relation to all the colo-
mnia] countries. Have you ever heard
of a Warsaw Treaty power trying to
suppress an African State or trying
to deny help?

14 hrs.

Shri Naushir .Bharucha (East
Khaadesh) If they have any weapons
at all.

Shri P, K, Deo .(Kalahandi): They
#o to Hungary with tanks.

Shri S. A, Dange: I think you are
still not rid of the ghost of Hungary.

Now, coming to the next important
subject to which he mentioned, and
that is his visit to the Neutra] Sum-
mit Meeting or the meeting of the
mon-aligned powers, I agres with his
standpoint, that we should not form
a third block because, after all, all
those states meeting there are dissi-
milar in so many respects. The argu-
ment which he really has given is
that just because we do not approve
of blocs to form a third bloc itself
would be a wrong thing. Though, of
course, I may not equate the two
blocs on the same level, put them on
the same level, yet I agree that we
should not from a bloc, because our
being in a bloc would make us sub-
ject to votes of a majority or even a
unanimous decision with regard to
our political, military policies and so
on.

Then, what I was distressed to see
was—though now my distress is re-
duced today after some of the state-
ments which he has made—the role
that India played in the Cairo meet-
ing. It really pulledq down India’s
position amongst the newly liberated
countries—the way we took a posi-
tion, which he correctly described as
perhaps more or less legalistic, when
we insisted that only those countries
which are m:mbers of the United
Nations or legal governments will be
allowed in that conference. The Al-
gerians were being offered a seat and
were in fact being invited to become
a member, and it was India which
stood out til] the last in a most pig-
headed way, I must say. Every coun-
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try said that Algeria should be ad-
miited. India said: “No, if we do
not admit them and do not support
them we shall be strengthening their
hands while talking with France.” It
was exactly the reverse. When nego-
tiations on Algeria were conducted
with the French imperialists, at that
time if India had supported Algeria
and her scat in the Cairo meeting it
would have influenced the French far
better than our being non-committal.
In fact, the French are not influenc-
ed by any such things. We know
that they are taking nine years to
hand over de jure authority in Pon-
dicherry and other places, and we
know the way they are treating Al-
geria ang other countries. Therefore,
in the Cairo meeting when our rep-
resentative objected to Algeria  sit-
ting there and when al] others want-
ed it he ultimately said: “I would
not object to it, but I abstain.” That
was a complete and perfect expres-
sion of neutrally minus any principle!
Abstention is neutrality, but absten-
tion without any principle is not mere
neutrality. It is the opposite.

Now the Prime Minister says: ‘“he
might reconsider.” He has used these
words very carefully. He might con-
sider the question of recognising the
Algerian Government, and I hear
reports that a certain committee of
the Congress leadership has also de-
sired that Algeria should be given
recognition, and even now in our
country some papers are coming for-
warqd in support of that recognition.
So I hope when he goes to the Sum-
mit—of course, he has stated that
Algeria will be a part of that meeting
and so it is an indirect recognition—
he would offer direct recognition, be-
cause consistent with our views of
anti-colonialism—it is not a question
of legal standpoints, being a member
of the United Nations and so on
alone—we should recognise Algeria.
That is one point with regard to the
non-aligned countries’ meeting which
I would press for his attention.

Then, the other point on which I
wish to say a few words, or make a
little critical remark; is with regard
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to our role in Congo. There also I
think we were too much legalistic.
Our representative, perhaps, in Congo
was functioning within the framework
of his b2ing a representative of the
Secretary-General Hammerskjoeld.
India was not merely sending some-
body to function as a projection of
Mr. Hammerskjoeld, but it was also
for participation in a movement or in
a move to re-unite Congo and esta-
blish a democratic government there
and guarantee is independence and
liberation from Belgian forces. Under
such conditions, if our army which
was there and the man who
was in charge of the army
found that right wunder his nose
the Prime Minister Lumumba was
being arrested, what should he have
done? He should have immediately
moved his forces to see that the Prime
Minister was not arrested and he was
liberated. We Just legalistically or
technically waited to see whather Mr:
Hammerskjoeld would allow an in-
tervention or not, whether that army
at all was there to protect Lumumba
or not or whether it was there only to
see that two Congolese did not fight
each other. But we allowed two Con-
golese governments to arrest each
other, massacre each other and we
were saying that we were there only
to restore peace and liberate Congo.
That was a most inconsistent position.
That episode still is not very clear in
my mind, why we could not have pre-
vented the murder of Lumumba, his
arrest and then his being kidnapped
by the Katanga Government and being
murdered? Why could we not do that?
If we could not do that, in that case
the best thing for our forces would
have been to withdraw. Then what
was our function? If we could not
give protection to the democratic forces
in Congo, were we there to give pro-
tection to Hammerskjoeld and pay so
much attention ang respect to the dig-
nity of the Secretary General? Well,
when those very powers who fight
with us and against whom we have
to fight on questions of colonialism
came to the question of Hammersk-
joeld’s visit to Paris on the question
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of Tunis, they said: “Gentleman,
you will not enter Paris”, and he
could not enter. He did not enter.
That is the way in which they treat-
ed Hammerskjoeld, and correctly
treated. Therefore, in this case also,
when India is having such an inde-
pendent position and India is not just
a smal] country, it is a power and &
power on the side of anti-colonialism
and freedom, I thought on the ques-
tion of Congo also we were not very
correct in our attitude towards the
Urited Nations Secretary as well as
the behaviour of certain other forces
there.

These are two or three outstand-
ing points which were before me—
the problem of war that is being
threatened around the question of
West Germany and Berlin, the peace
treaty with the two German States,
the question of Algeria and its reco-
gnition and the question of Congo.
Of course, he covered the whole field
of foreign relations for which I cer-
tainly have not got the time at my
disposal. He has mentioned Angola.
He has mentioned Kenya. He certain-
ly casually placd Kenya as apart
from Angola. I do not know whether
it is really so much apart from Ango-
la, in the sense whether the British
were more merciful in hanging the
Mau Mau revolutionaries than the
Portuguese are with regard to Ango-
la. When it comes to suppressing
the Africans, whether it is the Bri-
tish or the Portuguese or the French,
they are more or less of the same
level of culture. But there is cer-
tainly a difference that Lumumba
was murdered and Kenyatta was re-
leased. There is no doubt a difference
as between two imperialist powers—
one being an outright Nazi power and
the other an imperialist power; cer-
tain differences do exist. In that way
there is a difference that Angola is
being simply wiped out while in the
case of Kenyatta, he is released. But
nine years imprisonment is a fact
that we should noticee. We should
be glad with the release. We should
certainly not forget Mau Mau bzing
hanged and Kenyatta being impri-
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soned for nine years and now releas-
ed with a ban not to participate
in politics, Imagine the ban against
Lokmanya Tilak in 1914 when he was
released after seven years. There was
a ban that he should not participate
in politics and so on. Something like
that is happening. The British are
true to type whether you see them
in 1900, 1914 or 1961. That is the way
in which Kenya is being handled.

So far as Pakistan is concerned,
there is nothing to say because he
has made a very significant statement
that the Americans in the recent
period have been showing  greater
friendliness towards us, especially
in the last three or four months
I wonder whether the sign of that
greater friendliness is the supply of
greater numbey of supersonic aero-
planes to Pakistan and whether fri-
endliness to us is measured by such
instances. Well, the policy is the
same and the friendliness is of the
same type—give aid to India and
make it spend that aid in order to
prepare itself against Pakistan, which
has been supplied military aid. They
supply arms to Pakistan and dollars
to India so that the same dollars are
spent again on the purchase of arms
rather than for the purpose of peace-
ful constructive work. This sort of
policy follows from the policy of
monopolistic rule in America. They
are out to make profits. Whether it
is the supply of wheat, or buying
sugar, or the supply of supersonic
armg or anything, it is a question of
profits. And even the aid that is
supplied is always not up to the
mark, but I think that is not the sub-
ject matter of the present discussion.
Therefore, on the question of Pakis-
tan we certainly agree with what he
said.

The last question which the Prime
Minister touched was the China bor-
der. It was quite correct of him and
nice of him to have sent the Secre-
tary-General to Peking to find out
what is their reaction to the official
teams’s report. Their reaction, as he
said, was more or less nil. The ques-
tion is why they have not co-operat-
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ed when we have co-operated and
when this problem is going to be set-
tled. He said .13t it is not going to
be settled by war, as we do not set-
tle any of tho questions by war, not
even Goa, let alone the China bor-
der. So, on that question, there is
nothing to be said; there is stalemate,
stay put where we are. Therefore,
on that question no more policies
are being evolved and no policies are
being demolished; it remains a stale-
mate and it may remain a stalemate
for some time to come though, certain-
ly, ultimately a way will come out
and we shall have what is ours by
right. On that point I am satisfied
with the statement, because there is
nothing new to be said on that point.

If one goes through the whole state-
ment that he has made, one can say
that on the whole the policy is right,
the policy of peace, the policy of dis-
armament, the policy of helping na-
tions to achieve independence from
colonialism, the policy of helping to
resolve the tensions. But a certain
line runs through that correct policy,
a line of hesitation, hesttation to take
the correct stand. Though the lea-
der is convinced that he is correct
in his reactions and he should reco-
gnise certain things as correct, he
wonders what his friends would
think. Whether it is the denuncia-
tion of the policy followed by Por-
tugal in Angola or in Goa, or the
policy of Belgium in Congo, there is a-
hesitation to take the correct step.

So, my submission to him and to
the party which he leads woulg be
that this hesitation should be given
up; this kind of wvacillation which
ultimately negates the basic princi-
ples that inspired the correct policy
should go. Because, ultimately, the
correct principles have to be trans-
lated into practice and the more you
hesitate in bringing the correct prin-
ciples into practice, the ‘more those
principles become negated. It took
such a long time for us to decide our
position with regard to Algeria that
we first denied them a seat in Cairo.
Many people in India were distressed -
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about it and even the Congress
Party was silent. Now it has come
up with the correct solution. What
does it indicate? It indicates a policy
of vacillation, hesitation, the fear of
hurting the feelings of those who
should be hurt. At present, we are
hurting only our own friends. For
example, there is hesitation to tell
‘West Germany “you are nothing but
militarist Nazism”. There is hesita-
tion as to what Britain will feel or
American feels about our proposed at-
‘titude. So, my submission is: cut
-out that hesitation and follow the
‘principles and policies which we
‘have underlined and which is the
correct policy. Then everything would
‘be al] right.
o MfgT TM (Fa=gR) - Teae
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Shri Kasliwal (Kotah): Mr. Chair-
man I would have spoken at some
length on the question of disarmament
and the break down of the nuclear
weapon test ban negotiations. But, I
want. to disabuse the ming of Shri S. A.
Dange with regard to two points. First,
he seemed to be under the impression,
when he was criticising the represen-
tative of the TU.N. Secretary General
in Congo, that he was our represen-
tative. It is true that he happens to
be an Indian national. But, he was
acting definitely under the direction
and guidance of the Secretary General
and he was wholly and solely respon-
sible to the U.N. Secretary General. If
there are any actions of his which
were not to the liking of Shri S. A.
Dange, whatever actions they were,
he was responsible for these actions to
the Secretary General and the Gov-
-ernment of India has nothing to do
with regard to them whatsoever.

Then, Shri S, A, Dange said that
tl sre has been a line of hesitancy with
regard to the policy of the Govern-
‘ment of India in certain matters. He
referred to the question of Algeria.
I say there has been no such question
of hesitancy. Because, I know. when
Shri Ferrhat Abbas was here, the hon.
Deputy Minister of External Affairs
had occasion to preside over some
meetings with the Prime Minister of
the Provisional Government. We had
definitely established contacts with
him. The Prime Minister felt that if
we did not recognise de jure the Pro-
visional Government of Algeria, it
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was possible that we would be more
helpful to the Provisional Govern-
ment of Algeria. Thot was the only
reason. Shri S. A. Dange said that
there has been a line of hesitancy.
I do not see there has been such
hesitancy on the part of the Prime
Minister in any way to recognise the
Provisional Government of Algeria.
Now, matters have become ripe and
I believe the Prime Minister will soon
announce recognition of the Provi-
sional Government of Algeria as the
de facto and de jure Government of
Algeria.

Now, I will go to the question of
nuclear weapon test ban, and the
oreak down in the negotiations for this
particular reason. You will recall that
it was in this House in 1957 that a
resolution was unanimously adopted—
a resolution which called upon all the
great powers, especially the powers
which were carrying on nuclear wea-
pon test explosion to suspend without
further delay their programme for
testing purposes nuclear and thermo-
nuclear weapons and pending agree-
mernt on their discontinuance, abandon-
ment of production and stockpiling of
such weapons. After that, in the 12th
13th and 14th sessions of the UN,
India took the lead in inscribing the
question of suspension and discontin-
uance of nuclear test explosion in the
agenda, India’s resolution and other
resolutions along with it were almost
unanimously adopted. It was the view
of most of the nations that the nuclear
and thermo-nuclear test ban talks
should be helq separately from the
disarmament negotiations,

You will recall that although after
the unfortunate U2 incident, the disar-
mament negotiations which were go-
ing on in Geneva broke down, the
nuclear weapon test ban talks did not
break. In 1960, several resolutions
were adopted in the U.N. All these
resolutions all along reiterated that
the talks which had been going on
between the three nuclear powers
for the suspension  ond final
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discontinuance of these tests should
continue. At this stage, I want to
point out what was the area of agree-
ment that hag been reached up to that
time between the various parties, We
are informed that several clauses of
the Test ban treaty had been unani-
mously agreed to. There was agree-
ment that the headquarters of the or-
ganisational structure shoulq be locat-
ed in Geneva. There was agreement
that the obligation to stop nuclear
weapon testing and the establishment
of the control system must go hang in
hand. There was agreement that the
treaty should last indefinitely, but
should be reviewed periodically and
it should be open for adherence to
other nations. There was also ggree-
ment about the nature ang scope of
the task as a whole.

But, when the talks were resumed
in March, this year, it was found that
there was a large area of disagreement,
What was that? There wag disagree-
ment about the ‘composition of the
Control commission. The Soviet view
was that in the Control Commission
there should be three from the Soviet
Union, three from the Western bloc
‘and one neutral. That is to say, they
wanted parity. The western view was
that there should be three from the
western bloc, two from the Soviet
Union and two representative of neu-
trals. Subsequently, I will point out
that this position was given up by the
western bloc. There were other points
of disagreement with regard to the
question of on site inspection, with
regard to control posts, as to how
many posts should be on the territory
of the Soviet Union and how many
control posts should be on the terri-
tory of UK. and USA. As I said,
when these talkg were resumed in
March 1961, the western bloc perhaps
realising the rigidity of their position,
made several concessions to the Soviet
position. They decided to increase the
number of inspections on the soil of
the UK. and U.S A. and they decided
to decrease the number of inspections
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on the soil of the Soviet Union. At
tne same time, they conceded parity
on the Control Commission to the
Soviet Union. They said, all right,
you can have four representatives from
Soviet Union, four representatives
from the western side and three re-
presentatives from the neutral coun-
tries. When there talks were go-
ing on suddenly, the Soviet
representatives countereq the whole
proposal by putting forth a
new suggestion that there should be a
three man Administrative council
instead of a single administrator
which had been agreed to previously
by all the three nuclear powers. Sub-
sequently, the Soviet Union decided
1o merge the entire test ban talks with
the disarmament negotiations. In
this way, all these talks have been
thrown into the boiling cauldron of
disarmament negotiations. One never
knows now what is going to happen
to these talks. I am very happy that
the Government of India have again
decided to inscribe in the agenda the
suspension of nuclear and thermo-nuc-
lear weapon tests in the ensuing session
of the UN. I am glad that the Gov-
ernment have made an appeal to all
three powerg not to resume these tests
unilaterally. I may here say a word
with regard to the attitude of France.
The attitude of France has been cer-
tainly very unsatisfactory. In spite of
the fact that not only our Prime
Minister, but several other countries
made appeals to France not to
do anything with regard to nuc-
lear weapon testing, they have already
had three tests in complete disregard
of world opinion Anqd I must say
that this was one of the reasons why
probably the Soviet Union thought
that was better that these talks should
now be merged with the disarmament
negotiations, for, after 31l it is well
known that France is a very important
member of the NATO Powers.

I am glad, as I said, that the Prime
Minister has now decide that this
topic should be taken up once more, in
the United Nations, separately from
the disarmament negotiations,
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Now, 1 want to deal with some ol
the questions relating to disarmament.
You will recall that when
the disarmament talks were going on
in Sepetember, 1957, in London, all
the parties were very close to an
agreement. In fact, certain papers
said at that time that they were peri-
lously close to an agreement. But sub-
sequently we do not know what hap-
pened, and the talks broke down; they
began to abuse each other, and the
talks completely broke down. Then,
in 1957, when the matter went up
to the United Nations, it was decided
that there should be a king of disar-
mament commission established, but
that resolution proved infructuous. In
1958, on the initiative of the chairman
of the Indian Delegation, 3 disarma-
ment commission consisting of all the
members of the United Nations was
formed, but it was soon realised that
such a large body, a body composed of
one hundred members, would not be
able to discuss in detail such a big
matter as disarmament. So, subse-
quently, it was thought that there
should be a smaller disarmament
comm’ttee. In 1959, both the blocks,
not under the purview of the United
Nations, but on their own separately.
and out of goodwill decided to form
a ten-nation committee, and the ten-
nation committee continued to function
until the time when these talks were
broken down on account of the un-
fortunate U-2 incident.

Mr. Chairman: The hon. Member
should conclude now.

Shri Kasliwal: I would beg of you
to give me five minutes more, because
you would remember that I had
given notice of z no-day-yet-named
motion but that motion has now been
merged with this motion,

In 1959, a resolution was again un-
animously adopted by all the nations
for complete and general disarmament.
In 1960, there was again a talk going
on as to whether control should pre-
cede disarsnament or whether disarma-
ment should precede control. I want
to refer to that controversy, because
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the Prime Minister when he spoke in
the United Nations on the 3rd October,
1960, referred to this. Anq may I say
that the echoes of that speech, that
famous speech, will reverberate in the-
halls of the TUniteq Nations for a
number of years to come? He said
about this matter of controls wversus
disarmament as follows:

“There is an argument as to
whether disarmament should pre-
cede control or whether control
should precede disarmament. This
is a strange argument, because it
is perefectly clear that disarma-
ment without controls is not a
feasible proposition; it is even
more clear that controls without
disarmament have no meaning.
The whole conception of controls
comes in only because of disarma-
ment.”. _

He clinched the whole issue and he
put it squarely before all the delega-
tions in the United Nations, ang this
was our own resolution which had
subsequently been merged into a re-
solution, you will recall, of the AICC
also, for, that was the only thing that
could be the basis for disarmament
negotiations,

I hope that some time these negotia--
tions will succeed. The Prime Minis-
ter has been pleased to say that at
present, instead of disarmament there
is greater piling up of armaments, but
I hope that the Great Powers will
really see to it that that holocaust
which the world ig fearing today will
not come about,

The Prime Minister has been pleas—
ed to refer to the question of Angola
in great detail. I only want to sav
this. Look at the enormous size of’
Angola and Mozambique. The terri-
tories of Angola and Nozambique are
more than twenty times the size of
Portugal. You will recall that I find
occasion to remark some time ago that
the size of Belgian Congo was about
eighty times the size of Belgium That
is how these colonial Powers have
been functioning. I do not want te
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‘say a great deal about Angola but 1
want to say only this, namely that T
hope that this House will join with
me in sending a word of good cheer
and encouragement to the people of
Angola to keep on fighting for their
liberation,

Finally, there is only one small thar
I want to mention, and that is about
-who is the leader of all Africans in
that territory. I hope that the Prime
Minister will on a suitable occasion
find it convenient to invite Mr. Jomo
Kenyatta to this country.

= @I (IO et
Teieg, sy afdferfa iR e
qE H W g A A 9%
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TR faain & 9 97 a% Q0 9%
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fifa 1 9w ¥ @' & foad
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Shri Nath Pai (Rajapur): The House
is debating the international situation
with the background of the triumph
of man as symbolised the stupendous
achievement of the Russian cosmo-
nauts, but unfortunately mixed with
angry words and threats over the
issue of Berlin. As the Prime Minis-
ter pointed out, the debate can be
roughly divided into two categories or
groups—subjects or matters which in-
terest us, and matters which directly
affect us.

I should like to begin with matters
which are of vital concern to us, which
directly affect us, which have a bear-
ing on our own lives. It would, there-
fore, be appropriate that I should be-
gin with our neighbour Pakistan.
One can fully endorse what the
Prime Minister has said today with re-
gard to Pakistan so that there is no
misunderstanding in the ming of

General Ayub Khan and his colleagues
that this is only the policy of the
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Prime Minister. But in order to drive
home the point that that policy is the
policy of the whole nation, I should
like to make a few additions.

One had hoped, and the hopes were
planted by the signing of boundary
treaty with Pakistan and hopes which
became to be nourished by the signing
of the Indus Water Treaty which we
entered into with so much sacrifice to
ourselves, that there woulq be a gra-
dual move ang progress in the direc-
tion of normalisation of relationg bet-
ween our two countries. Unfortu-
nately, these hopes have been blasted
by the Hate India Hymn which
General Ayub had been indulging in
for the past few months. If should be
of a little interest to find the reasons
why he had chosen this particular
moment to start this tirade against
India. They are not far to look for. I
can suggest three main reasons for this
special pattern of behaviour on the
part of Ayub Khan, who on the as-
sumption of power protested very
loundly his frindship for India. The
first and foremost is what the Prime
Minister has himself said that with
the change in administration in the
United States, there came a gradual
acceptance of the policy of non-align-
ment and things began tomovea bit
further. Non-alignment came to ac-
quire a degree of respectability gra-
dually, again quoting the Prime
Minister; on certain vital issues the
policies of the United States came
very near to the policies pursued by
this country. This gaining of respec-
tability for the policy of non-align-
ment, this was a kind of challenge to
those who survive, whose very exis-
tence depended upon the cold war.
General Ayub Khan is a creature and
creation of cold war. It was but
natural that he should try to do some-
thing to prevent this kind of develop-
ment. This was reason No. 1,

There is gnother very important rea-
son which compelled him to behave
the way he has been behaving. He is
a soldier and his mind reacts in a sol-
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dierly manner. Hg regards this coun-
try as an adversary and “the difficulty
of that adversary is my opportunity”
comes to his mind naturally. With
Chinese breach of faith with India,
Ayub Khan's military mind began to
think that with the entire northern
border of India rendered sensitive and
vulnerable, why not try to derive ad-
ventage by exploiting this deteriora-
tion of relationg between India and
China? This was the second reason and
here the Chinese of course went a very
long way in accommodating him. Very
strange bed fellows—a communist re-
gime and from what we hear all the
while from thig side, a fascist regime.
They became bed fellows in order to
spite India.

The third reason is something inter-
nal--that eternal strategem to which a
dictator turns when his difficulties be-
gin to grow at home. Try to find out
somebody whome you can hold res-
ponsible when everything goes wrong
at home. This has been the strategem
of all dictators in every country in all
times. Slowly, the people of Pakis-
tan were getting tired with the new
regime which had promiseq everything
and given nothing. The novelty of
the regime which made the trains run
to schedule, which gave a face lift to
the streets of Karachi began to wear
out and people began to realise that
the hanging or flogging of 3 few black
marketers is not a substitute for plan-
ned development of a country, All this
created a necessity once again of find-
ing a whipping boy and who could playv
that role better than old India? These
were the factors which compelled him
to launch this campaign of hatred
against India at this particular hour.

Having said this and expressed cur
disappointment that he should choose
this methogd of dealing with this coun-
try and bringing disappointment. I
am sure to millions of hearts in this
country as well as in Pakistan that
the hope of better relations had been
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delayed, I do not say destroyed, be-
cause one refuses to believe that an
Avub Khan will be ruling Pakista:
for all eternity. Ayub Khan has been
saying very interesting things about
our country and they need to be re-
futed. He has taken upon himself to
tell us what a leader should be like.
It is extraordinary that he should tell
India how her leaders should behave.
He has called Indian leadership chil-
dish, irresposible. It is very funny in-
deed ang a little intriguing. Indian
leaders, whatever differences there
may be, we should like to make it
elear—are leaders by the choice of the
people of India, free thoice fully exer-
cised. They are in today’s position by
the loyalty, by the affection and regard
of their people. The have reached
their present position by the defiance
of a mighty foreign foe, by sustained a
fight against that foe. What can we
say to General Ayub Khan. When he
mocksg at our leadership we would like
to remind him that had it not been
for the struggle led by the Indian
leaders. General Ayub Khan would
have been  Brigadier clicking his
heels before some British commander.
We cannot forget it. Such a thing

must not normally be said against the~

head of a State and we, Mr. Deputy
Speaker, have been exercising the
greatest restraint. But ‘matters have
come to a head when a spade must be
called a spade and what we deeply
feel when these perennial insults are
heaped on our country must be con-
veyed to those who have been indulg-
ing in this kind of game.

He blames us for not showing our
faith in him and he promises that if
we were to make a nice present of
Kashmir he woulg be having no more
quarrel—a point that has been labour-
ed by the Prime Minister himself
this morning. Let me acknowledge
very frankly that many of us encoun-
ter and experience difficulty in show-
ing faith in General Ayub Khan.
Once again in the most polite terms
possible, but none the lesg firm we
would like to tell him the reasons why
we could not place faith in the words
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he gives, pledges to us. How can any-
body, a whole nation, take the risk of
placing faith in the words of a man
who in the morning swore by the holy
Koran to uphold the Cousiiiution of
Pakistan but by the time the echoes
of his pledge haq died down and be-
fore the sun had set on that solemn
occasion used his pistol to trample
down the same Constitution and pull-
ed down the man by whom he had
sworn his loyaity? We do experience
some difficulty in placing our faith in
such a person.

General Ayub Khan hag been talk-
ing of some imbalance in the military
strength between our two countries
coming. He asks us: why do you get
worried, annoyed or excited if we try
to rectify the little imbalance in the
military strength? So far as that im-
balance is concerned, militarally
speaking the scale is weighted right
now on hig side. He wants to compete
with us. W should be very happy to
have 3 healthy competition. In that
competition lies the happiness per-
haps of a large majority of the people
of Pakistan and India. Let there be
a competition,, not in getting more
arms but in getting more liberty and
more freedom and more human dig-
nity and more planned progress for the
people of Pakisien. Why not try to
rectify that imbalance rather tha
on insulting India.

The Hindustan Times speaks of his
speech the day before yesterday Dur-
ing the Independence Day celebera-
tions it is the normal custom to ex-
change greetings with sister natfons.
We were created together. Thanks
largely to the efforts of the people of
this country and of course the people
of Pakistan. But many of them like
Badshah Khan are in prisons in Shri
Ayub Khan's Raj.

He has not even let pass
such a solemn occasion like the Inde-
pendence Day of Pakistan without
hurling insults and abuses at our coun-
try. He had suggested a Dplebiscite.
The point has been answered. T would
like to ask one question. He wants
plebiscite in Kashmir. Why? What
about giving the people of Pakistan
an opportunity to enjoy that right and
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chocse their own leader before he
asks somebody else to give such a
right to somebody else. We would
like to welcome this We are
used to this kind of bluff,
vluster and threats from the rulers of
Pakistan. But there is one thing. We
wholly endorse the statement made
recently by the Prime Minister at a
press conference regarding Kashmir.
Gen. Ayub Khan and ihose who
support him, willy-nilly, un-
wittingly, sometimes for their own
selfish, narrow ends may note it.
Kashmir may be kind of feather in
his military cap. It is a piece of
territory for him, but it is something
far more vita] and far more funda-
mental for us, It is the pivot round
which turns the very conception of
the democratic life which we planned
for our people and for the future.
Therefore, there cannot be any kind
of bargaining on that. I am very
happy to endorse it, reminding the
Housc of the fact that the Praja-
Socia’ist Party was the first in 1951
1o claim that the issue of tne acces-
sion of Kashmir to India has been
sot'led once for all, when through
most democratic process of the Con-
stitution Assembly of Kashmir had
given a verdict on that issue. There
is no going back on it. We do not
want to be panicky and once again
we do not want to indulge in this
kind of rebuff and counter-bluff.

But there is one thing: so that
nobedy is tempted into a kind of mad
adventure in Kashmir or any other
part of India, it is better to remind
them that we are generally a non-
aligned nation but we have not
abdicated our sovereign rights to
defend this country by procuring
arms and armaments from wherever
we choose, depending wupon our
ability to pay of course, since we do
not beg for them and depending upan
the suitability of the supplier;—the
time delivery and such factors only
wil] count. This needs ~to be said
when we tell Gen, Ayub Khan our
intention. We should not leave any
doubt here.
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There is only one thing in conclud-
ing this chapter, and it is this: very
often, we find this kind of language,
this firm kind of tone, being reflected
these days in the speeches of the
Prime Minister and some of the
spokesmen of the Government or their
representatives from the Ministry.
The leadership of Pakistan should
understand that kind of firmness.
There should not be any doubt in
their mind as to what we mean. I
hope I would not like to end this by
just this kind of note, but rather in
the hope that Gen. Ayub Khan. with
the common sense of the soldier,
again, will try to draw the necessary
inferences, abandoning this mad path
of trying to browbeat India and try
to realise that the ultimate good of
the two peoples lies in offering the
hand of co-operation. If he goes one
step in that direction, of co-operation,
I am sure this country is ready to
go two steps.

Shal} I now turn to another ques-
tion, a very small, 3 worn-out ques-
tion, as the Prime Minister says. He
expressed his displeasure by saying
that the same arguments are brought
in and the same issues are raised.
What can we do if he does not pro-
vide us with a solution? We do not
like to bring the same issues if he is
prepared to bring a solution and
remove the causes of these issues
being brought before the House. I
want to turn to Goa. It is time that
something is done to lift the issue of
Goa out of the sickening, ritualism
of referring to it in platitudinous and
ceremonial terms on occasions like
the Independence Day and the Re-
public Day. I know the argument
from the Prime Minister. We heard it
this marning and we hearq it the day
before yesterday; “though we might
not have solved the problem of Goa,
we have earned international
prestige.” Pardon my saying so. It
is an extraordinary yardstick; it is
an extraordinary criterion to measure
the success of a country’s foreign
policy by the prestige it wins abroad.
He has talked of patience. For 14
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long years we have been patient with
Portugal; if it has earned us prestige,
then, by the same logic, one can say
that if we wait for 28 long years, the
prestige of India will be doubled
because by waiting for 14 years we
have won a degree of prestige! There
is a proverb, may I say so, in all
humility, to the effect that patience
is good, tolerance is good, refusal to
use arms is good, but our forefathers
who thought of all these problems
also have put this in a maxim:

T 5 9aF Fav 7 Faed sy e,
aeq fred amy A efed<ontfeam

And there is a corollary to it:

IR Qg T 9 weWiY  aqAel,
Agra frewies “r e AT A |

There is a time for forgiving; and
there is a time for showing your
anger; and those who can never get
angry, come what may, who will go
on pleading for patience,—that is not
patience; that is acquiscence; that is
passivity; that is an acceptance of
defeat. There is a time for proper
wrath, anger and expression of that.
Why should we be fighting shy of it?
The Prime Minister has told us that
we remain committed to resisting
aggression. But may I ask him: what
is Portugal’s occupation of Goa; if
not aggression ab initio? It has been
a continued aggression. It is a case
of unredeemed aggression and if we
accept that we are pledged to resist
aggression, why not exercise our
sovereign right to resist aggression in
Goa? Apart from the prestige going
higher and generally we have noted
this—please excuse me—and we fail
to see this: the prestige may be going
higher day by day. We may see that
a time might come when the prestige
of India may be taller than the Hima-
layas and in that process India may
be much smaller than it is. So, this
thought of our prestige going higher
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has to be abandoned. But then they
accuse us that we want war. We do
not want war, we want to remain
peaceful. There is no question of war
involved.

He raised the bogey—I am sorry
to use the word—the bogey of NATO
is not going to raise a smal] finger if
India does what is expected of her,
that is, to defend her territory, her
own soil and her sovereignty. We
saw little Dahomey having the courage
to do it. What happened? Little
Dahomey liquidated the Portuguese
post on her coast. Not a single finger
was raised by anybody and not an eye-
1id was beaten by anybody in Europe.
There may be some murders; there
may be some protests; but since we
are right why should we be afraid?
Yes, Sir. We will make bold to say,—
knowing fully well that the charge of
being adventurists will be levelled
against us, knowing fuly well that the
unfair, unwarrantable, unfounded
charge of war-mongering wil] be
brought against us, nonetheless, we
should face these charges and defend
our own interest rather than being
worried about the charges and forgo
our vital interests. India will have to
make up its mind rather than to
make the ceremonia] references to Goa
assuring the people of Goa that our
revolution is not complete so long as
they are not a part of India. Have
we not waited all this time and at
what cost? If we use the legitimate
means which are ours to use, I do not
think anybody is going to bother a we
bit,

Let me remind the House and the
Prime Minister that there is a press
called the Beaverbrook Press in Great
Britain. Even when we took the step
of police action in Hyderabad, the
students in U. K. assembled and wel-
comed that step, but the evening edi-
tion of the Beaverbrook Press came
out saying “Nehru invades Hydera-
bad.” But did it make a difference to
the reality? Nobody raised a finger.
Well, Pakistan might have been screa-
ming and howling about it, but nobody
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would care jf we did right thing in
Goa. There is the repetition of the
tragedy we heard in the morning.
Therefore, I welcome that part of the
statement which he made when he
spoke on the Adjournment Motion this
morning. I only hope that that is
the considereqd policy: “If necessary
we may. vary cur policy.” I only
plead that the time has come to vary
that policy.

I wish now to come to another thing
nearer home. The Prime Minister
talked about Laos. To use a  very
favourite phrase of his, “broadly
speaking,” we support the way the
Government of India has been
approaching the Laos problem. But
Laos must not be viewed in isola-
tion, but as a development in South-
East Asia. It was the Prime Minister
who had conceived a future for South-
East Asia, and he had used the words,
~an area of peace.” Of late, other
problems perhaps have been engaging
his mind and he is forgetting that this
area, which was to help the world
by remaining an area of peace, has
become a hotbed of international
intrigues. Laos is only an evidence
of it. China is there; The Soviet
Union is there; the USSR and in a
small way the United Kingdom are
all there, and where is the voice of
peace? Where js the voice of Panch-
sheel? Where is the voice of non-
alignment? It is a sad fact that
we are being gradually edged
out, pushed out, of the area.
The initiative which provided the
leadership is absent. This, I know
the Prime Minister does not
find perhaps very palatable. But it has
got to be said. A vacuum is develop-
ing in the whole region of South-
East Asia and this with due respect
to the emissaries who are doing some
difficult job there. The question has
to be raised, and I tried to raise it
during the debate on the Demands of
his Ministry, whether thc¢ Prime
Minister is giving that attention which
South-East Asia deserves. Do we try
to send our ablest men, our new
cadres, who are fireq with a vision
and a missionary zeal? This is a thing
which is very vital to India. The
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Chinese, it must be said to their cre-
dit, are realising this; their ablest men
are com:ng and their embassie;s are
staffed with their idealists. How big
are their embassies and what magni-
ficent dividends arc they bringing for
China? Gradually, there is a growing
disillusionment about India. One
does not like to say because it is so
hurtful, because it is not the defeat
of his policy. The policy is O. K., but
there is its implementation. Today
there is no initiative. It is a national
loss that is happening. Gradually we
are witnessing the speciacle of these
nations slowly slipping into the orbit
of Chinese influence, gradually coming
within Chinese periphery. China,
with the dua] policy of aid, trade and
friendship and non-aggression treaty
is slowly drawing these nations,
because of the lack of activity and
initiative on the part of India, into
the vortex of her own influence. What
do these treaties with Nepal, with
Burma and with the other couatries
signify? We are being pushed out and
gradually isolated. The reason is this,
that this area does not receive that
top priority in the thinking of the
External Affairs Ministry which it
should, and we are not trying to do
all that we can do to private leader-
ship. /

There is another thing that needs to
be considered. It is the problem of
the Indians in other countries. I
know the Prime Minister has made
speeches, to which no exception can
be taken, with regard to the problems
of Indians in these areas. When he
went as a messenger of goodwill from
this country he told the Indians there
that they should choose either to
remain as Indians or to accept the
citizenship of those nations where they
happened to be. What has happened?
Not many acted. The embassies did
not act. Tomorow, in five to ten
years, we will be having a problem
landed on our lap, something similar
to the problem with which we are
confronted in Ceylon and which has
been there plaguing our relations with
that friendly neighbour. We have got
to see that our, embassies there make
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it abundantly clear to the Indians
there and a time limit must be speci-
fied during which they choose to
accept either the citizenship of this
country or the citizenship of the coun-
try in which they are living. It is not
worthwhile spoiling the relations with
Burma and with other countries. This
wil]l come in Africa too in a big way.
Soon. Sir, in Tanganyka it will come,
in Ugaanda it will come, in Kenya it
will come. Are we going to spoil our
relations with these newly liberated
countries becai-: of a few Indians
there? I want that the legitimate
interests of these Indians should be
defended, but they must not be allow-
egd to have the best of both worlds—
they are Indians when it suits them
and they want to be Kenvans or
Burmans when it suits them_ No, this
must be discouraged. All these nationg
are going to judge our claim
to be there their friends not
by our protest against some
foreign imperialism but the way
in which we dea] with the question of
Indians in their country. It is very
easy for us to strike a note of friend-
ship when it means condemning
France, codemning Belgium or conde-
mning Britain. But the Kenyans of
today want to know what the Prime
Minister of India wants to tell to his
own countrymen who are not always
appearing as their best friends in the
country. I do not want to say harsh
things about my own compatriots,
but we must look to the wider interest
of the country as a whole and try
to strike the proper note.

The Prime Minister was correct in
trying to correct our record of help
to Nepal. We are glad that record of
help continues. We would like, Sir,
that that help is increased during the
Third Five Year Plan, and we keep
on co-operating with Nepal in every
possible way. There is one thing,
however, which we cannot forget.
How can this help bear the greatest
kind of fruit for the people of Nepal
unless the proper conditions are creat-

ed in Nepal, unless there is demo-.

cracy, unless the chosen represen-
tatives, the trusted leaders of
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the ©people are there to |use
this help? One wonders what will be
happening to the help, whether it will
be meeting the same fate which falls
to the help which some countries are
receiving, whether that help is not
going down the drains, We do mot
want that to happen to our help. We
want to see a prosperous and strong
Nepal standing as the guardian on
our border. For that reason we deeply
feel, and I think this again is a natio-
nal sentiment and not a party
feeling, that there is in Nepal the
restoration of a form of Government
which is a reflection of the will and
the wishes of the people of Nepal.

Mr. Deputy-Speaker, I should brie-
fly like to turn my attention to one
or two problems in conclusion. The
Prime Minister has made, I think, a
very correct analysis of the situation
in Berlin. Berlin cannot be viewed
in isolation or in a vacuum. Berlin’s
ultimate solution lies in an effort, in
a dedicated and sincere effort in pro-
viding a solution to the problem of
Central Europe and of Germany as a
whole.

The Prime Minister said two
things. I think he wanted to say one
thing more but he left it unsaid. One
thing he said was about the rights of
the people of Berlin. The second
thing, of course, was the right of the
people of Berlin to be a part of
Western Germany. There is nothing
wrong in it. There are two Pakistans
separated by the territory of India;
but they are one nation. There is the
question of UAR, consisting of Syria
and Egypt, far removed by so much
of territory; still it is one nation. So,
the fact that Western Berlin is
separated from Western Germany
does not mean that the right of self-
determination of the people of West-
ern Berlin should be denied. This
was the second aspect. Perhaps he
wanted to say it when he referred to
the rights of exit and entry, but left
unsaid. But what is the solution?

Berlin is a hornet's nest and it is
a very dangerous thing to try to kick
it. We do not know what problems
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will come out of it. But one thing
perhaps is possible. A suggestion
was earlier made by the Foreign
Minister of Poland, Mr. Rapachy and
that plan came to be supported by a
large body of thinking opinion in
Europe. Both sides will have to show
courage. We are not trying to give
any advice to anybody, as he rightly
said, but we are expressing our
views on a matter which is of vital
concern, though not today directly,
today indirectly, but tomorrow
definitely directly to all of us. Have
we tried to encourage this thinking
that demilitarised, neutralist, inde-
pendent, united Germany offers the
best solution?

This will have to be, again as part
of the solution for the whole of
Germany, for the whole of Central
Europe and for Europe. One can
appreciate the fears entertained by
the Poles and Czechs who
have suffered. But it is
equally essential to remember that the
West Berliners have got a right of
self-determination and that cannot be
bartered away because of some hotch
potch agreement. In this spirit only a
solution is possible to the Berlin pro-
blem.

I would like to draw the Prime
Minister’s attention to the question of
Algeria, The statement which he
made today with regard to the ques-
tion of Algeria is very largely satis-
factory. None the less, one was a
little hurt and unhappy at the way
the Indian Delegation reacted to this
question when it was raised at the
Cairo Conference, And I think that
they had very good reasons for it,
they had powerful reasons, and the
motive of the Government of India
was to help facilitate the agreement
between France and Algeria. We
were much misunderstood there. Of
course, with the question of Tunisia
now coming, there will be better ap-
praisal. The Prime Minister has stat-
ed that there is de facto recognition
of Algeria. Here may I point out that
the Avion talks failed not because of
the obstinacy of Ferhat Abbas and his
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colleagues, but principally because of
the peculiar attitude France took to the
whole issue of military base on
Algerian leaders and, secondly, because
of the peculiar claims of France on
Algeria, an issue on which we share
the  views af  the Algerian
Sahara and its economic development?
Here again, on both these issues, the
Algerian nationalists were showing a
spirit of accommodation and realism
ang it was France which wanted to
sit very tight because of her superior
military force. In the light of that, and
in the light of that revolting spectacle
of brute force by France in Bizerta,
will not Government, will not the
Prime Minister, think that it is better,
it is more desirable that before he
proceeds to Belgrade for the Summit
Conference we confirm de jure recog-
nition on the Algerian Government?
This will be a very fitting thing, this
will boost up the morale of Algeria
and this may perhaps persuade
France to come to term with them
sooner than she is likely to do other-
wise.

With these words, I should like to
conclude by adding one or two things,
particularly because there are many
things in his statement which we
would like to support. I know the
amendment that will be moved from
the Congress benches that “having
taken into account the international
situation, this House endorses the
policy of the Government of India in
regard to it”. We should like to join
it. But we woulg like the Govern-
ment to bear in mind these
pertinent weaknesses, these soft
spots in that policy with re-
gard to the neglect of our
neighbours, with the regard to the
necessity of taking once again the ini-
tiative of fostering freindship actively,
not taking it for granted, that they
will remain our friends because this
is the land of Buddha, they will look
to our friendship because we have
Nehru to lead us, but making them
think that we really think in terms of
identity of interests because in their
prosperity lies our prosperity.

With regard to the larger issue which
I could not deal with, since the time
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is over I do not want to go into it, But
there is the plea about Goa of a more
firm and more definite policy. With
these reservations and qualifications
we would like to extend our support
to his foreign policy.

Mr. Deputy-Speaker: Shri Achar.
Now onwards hon. Members should
finish their remarks ordinarily within
ten minutes or fiftean minnteg at the
most,

Shri Achar (Mangalore): Mr.
Deputy-Speaker, Sir, I would like to
support the amendment moveq by Shri
Venketrao Sriniwasrac Naldurgkar
which says:

“This House, having considered
present international situation and
the policy of the Government of
India in relation thereto, approves
the policy of the Government of
India.”

The previous speaker referred to this
aspect of the question before he clos-
ed and I would like to say at the very
outset that I fully support this amend-
ment,

The previous speaker, Shri Nath
Pai, comes from a place very near
Goa, namely, Belgaum. I also hap-
pen to come from a place very near
Belgaum and at the outset I would
like to say a few words about that
question before I touch upon some of
the other points.

We do feel very much, specially
people who are round about Goa, that
Goa should merge in India. We hear a
good number of stories, some of them
true and probably some of them un-
true, but the simple fact cannot be
denieq that the national movement
there is being suppresseq with an iron
hand. Very recently we heard of the
torture of a nationalist leader in Goa.
Shrimati Violet Alva, our hon. Deputy
Minister, who was nearabout there,
made an appeal that the present policy
probably has to be reviewed to some
extent.

Only the other day this topic came
up. We may not agree with all that
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Shri Nath Pai has said, but one thing
is certain that something has definitely
to be done, It has to be considered
whether we can actually have military
action or like the police action against
Hyderabad, as Shri Nath Pai put i,
and whether that will come against
our general policy of peace and of
settiement of questions by negotiation.
Of course, so far as that is concerned,
we cannot go against the general
policy, buy we have to look at this
problem from the point of view of
achieving this merger. If nothing
else, some of us feel that there must
be greater political pressure on the
powers that be to see that this small
enclave of hardly 4 to 5 lakhs of
people merges in our country. I would
only appeal to the hon. Prime Minister
that this question has to be viewed
from a different poiny of view pro-
bably. He himself concedeq in his
opening remarks that the problem has
probably to be reviewed, Some steps
should be taken to see that this ques-
tion is solved.

This discussion is taking place at a
time when a critica]l situation has
arisen in Germany, namely the pro-
blem of Berlinn The Communist
Leader in the earlier part of the day
referred to this problem and said that
Berlin was captured by Russia and not
either by Great Britain or by America
or France. He seemeq to think as if it
were that it absolutely belongs to the
U.S.S.R. and they could settle the pro-
blem as they want. We have to re-
member one most important aspect of
the question. The Second World war
was fought by all the Allies including
Russia also with all their resources and
Germany was defeated. = No doubt,
Germany was the cause of two great
wars and it is necessary that all the
powers should solve the problem in
a way that we should not have ano-
ther world war. From that point of
view the German problem has to be
solved, The Russians cannot think
that they alone captureq Berlin It is
with the resources of all the countries
and of all the Allies, America, Great
Britain, France anq Russia that they
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defeated Germany. It would not be
proper to say that Russia can settle
one-sidedly the problem as it likes,

The hon. Member who spoke before
me posed a question whether this pro-
blem has to be solved by unification
of the country and by neutralising
Germany. Probably, that may be one
of the best methods of solving the pro-
blem. But, the most vital question is
that though 15 years ago, they went
to war and defeated Germany, and
won the war, they are not united on
the question how this problem has to
be solved.

One point I woulg like to mention
in this connection, We find from the
paper reports——to some extent it
may be exaggerated—ever since 1949
or so, people from East Germany are
migrating into West Germany, Not
less than 4 million East Germans have
come into West Germany,k What is
the cause of it? Even now, wec are
told, something like a thousandq people
are migrating into West Germany
every day. When we look at this
aspect of this question, the claim of
Russia that they have done so well
by East Germany cannot be accepted.
If their Government is so good for the
people, how is it that these people in
East Germany are migrating in large
numbers into West Germany? We are
told that even recently people are
coming. We know in India how a
large number of refugees have come
from East Pakistan or from
West  Pakistan into India. We
can very well imagine what exactly
the condition of the Germans is. It is
rather a preposterous claim for any
one country to claim that this question
can be unilaterally settled, No doubt,
it is a very difficult problem  But, it
cannot be so easily solved. Recentiy,
we haq threats, When the Italian
Prime Minister went to Russia, it was
statcd in  the papers that Mr.
Khruschev said, a few bombs are
sufficient to wipe out Italy or Britain
or France. These are the threats that
are gelivered. Added to that, the
Berlin question has been raised now,
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when the USSR, has attaiied a very
high degree of success in its space con-
quest. With all these threats behind
and with the world problems being in
a very critical situation, at this junc-
ture, we finq that we in India also
are faced with a rather very serious
problem. No doubt, so far as America
is concerned, it is a global policy; in
its fight against communism, it is giv-
ing military aid to Pakistan. But what
is the consequence of it? If we look
at this question from a historical point
of view, even from the earlier times,
we shall feel, and any Indian national
will feel that it is a great disadvantage
to us, almost a danger to us. We can-
not forget the Muslim rule in this
country for a considerable number of
years, We cannot forget the earlier
history, and we cannot forget the il-
feeling and the quarrels almost per-
petually going on between the two
countries. Our Prime Minister him-
self was pleased to say that it is al-
most hatred of this country, and it is
not the question of the Kashmir p-o-
blem even. When that is the situation,
it America gives the latest arms to
Pakistan, how are we to understanqd it?
It is said that those arms cannot be
used aganst India, because America
has made it a condition; in fact, even
Mr. Chester Bowles saiq the other day
that if there was aggression America
would come to the help of India. But
if we look at the earlier events and
see how these arms have been utilised
by the Powers to whom America has
given this military aig we feel tha: it
is rather very illusory.

Let us take the case of Africa it-
self. All the NATO Powers have
used this; for example, France has uti-
lised this in Algeria. In Angloa Portu-
gal has useq this, Pakistan also has
utilised, it not only against the
tribes but against Afghanistan.
This is the situation so far as
these arms are concerned. So, we
have to consider this aspect of the
question. Of course. the Prime Min-
ister also has touched this subject,
and he has said that so far as we are
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concerned, we have to consider this
question.

I may submit with all respect that
this important problem is agitating
the minds of the people all over India.
We may be growing economically,
our Plans may succeed, and all that
may be true, but if military strength
also does not go along with that hand
in hand, I do not know whether we
shall be able to preserve our indepen-
dence. "

No doubt, very recently, very
guperior planes have been manufactur-
ed in Bangalore, as, for instance, the
supersonic planes. But we are told
that F-104 planes have been supplied
to Pakistan, and as we can make out,
as it is, it is very doubtful whether
we could come up to that level. I am
sure, however, that Government are
taking all necessary steps for this
purpose. All the same, it is doubtful
whether our Army is equipped with
arms equal to those which have
recently been supplied to Pakistan by
the United States. Since this is one
of the most important questions, we
have to consider this question, and I
am sure that Government would have
considered this matter very deeply
and they would have taken the neces-
sary steps to see that we also have got
equal, if not superior, arms, to meet
any contingency that may arise.

Shri Naldurgkar (Osmanabad): 1
have already moved an amendment
approving the policy of the Govern-
ment as far as our foreign relations
are concerned.

The Berlin crisis will perhaps ter-
minate in some undesirable resuits.
The whole world situation no doubt
has become explosive and we hope
that at the present juncture, our Gov-
ernment’s policy will again emerge as
one of the most successful policies
ever adopted by a nation in the world.
In thst context o Prime Minister’s
participation at the Belgrade Confer-
ence will be viewed by all the world
with more interest and we hope that
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he will play a role for the mainten-
ance of peace and tranquillity in the
whole world.

Various questions have beepn raised
by hon. Members. From the beginning,
our policy has been that we are
desirous of the independence of other
countries under colonial domination.
We are for the independence of all
nations in the world. That being so,
wherever atrocitics have been perpe-
trated by some colonial Powers on the
people of those colonial territories, we
have condemned them. Hence we also
condemn the atrocities that are being
committed by the Portuguese Gov-
ernment in Angola.

As far as the Algerian question is
concernéd, as I have already stated,
our policy is to favour the indepen-
dence of other nations.

Now I want to deal with he policy
of our Government as far as our
neighbours are concerned. Recently,
Field Marshal Ayub Khan, President
of Pakistan, delivered certain speeches.
The tone of those speeches was rather
threatening. But we want to inform
Mr. Ayub Khan that we are not
frightened by his threats but we defy
them. No doubt, the United States of
America has rendered military help
to Pakistan. Recently, Mr. Bowles has
also stated in America that if there
is aggression by Pakistan against
India, the United States would come to
the help of India. That is true. Again,
it is stated that the military help
given to Pakistan will not be utilised
for aggression against India. That is
also true. That may be according to
the agreement between Pakistan and
America. But what is the guarantee
thereof? If those military equipments
and military aid are abruptly used
against India by Pakistan, what
guarantee can be given by the United
States to India that they will not be
used in that way? What restrictions
have been placed upon the use of those
weapons? Therefore, we want to
know unequivocally from the United
States as to who controls those wea-
pons. If those military weapons are
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under the contro] of the United States,
then we can feel assured by the state-
ments of Mr. Bowels here and abroad
also. But as long as there is no such
control, considering the nature of
Pakistan and the policy she has been
adopting towards India ever since the
formation of Pakistan, there is a
danger and fear that those military
weapons supplied by America to
Pakistan will be used against India.
Therefore, I am of opinion that our
policy towards Pakistan should 'be
firm and specific.

16 hrs.

Till now we have been adhering to
certain principles. We have solved
the canal waters dispute with Pakistan.
We have also solved our border prob-
lem with Pakistan. Our attitude in
these matters has perhaps led Pakistan
to believe that we follow a policy of
appeasement, and therefore dispute
after dispute is being created. As our
Prime Minister has said, even leaving
aside the question of Kashmir, there
will be no end to the disputes with
Pakistan. If they have that mentality,
there will be no end to the creation
of disputes. Se, it is my submission
that our policy towards Pakistan
should be firm and specific.

Recently, F-104 planes have been
supplied with missiles, and they are
capable of flying at 1500 miles per
hour. We have therefore to consider
in what way we can equip our air
force with such planes.

There must be a strong policy
towards China also. China has already
occupied our border areas, and her
attitude seems to be adamant. Though
our policy is one of peace and we
want to solve all our problems peace-
fully, though we do not want to com-
mit aggression on any one and have
no territorial ambitions, still our policy
should be such as to indicate clearly
to China that to commit further aggres-
ston against India is to ‘involve her-
self in danger.
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Mr. Deputy-Speaker: Is he speaking
for the approval of the policy or
against it?

Shri Naldurgkar: In spitc ~f the
above suggestions, I am of the firm
opinion that the policy adopted by our
Government so far has been the right
policy both in regard to these two
neighbours and the international situ-
ation. I commend my amendment for
the adoption of the House.

Mr. Deputy-Speaker: Shri Braje-
shwar Prasad. But the time is ten
minutes.

Shri Brajeshwar Prasad (Goya): I
would like tospeak for 20 minutes
today. I speak only on this subject.
Further, I am not well today.

Mr. Deputy-Speaker: That is all
right, but I would be accused of dis-
crimination.

Shri Brajeshwar Parasad: Further, I
understand that the debate will con-
tinue till 5:30 p.m. today, for half an
hour more.

Shri Jaganatha Rao (Koraput): He
may be given 15 minutes.

Mr. Deputy-Speaker: That half an
hour was not added for the hon. Mem-
ber’s sake.

Shri Brajeshwar Prasad: I may be
given at least 5 minutes more.

Mr. Deputy-Speaker: All right, 15
minutes.

Shri Brajeshwar Prasad: May 1
speak sitting? I am not well.

Mr. Deputy-Speaker: He might sit
and speak.

Shri Brajeshwar Prasad: Mr.
Deputy-Speaker, Sir, we should pur-
chase supersonic planes equiped with
guided missiles from the Soviet Union
and recognise the provisional Gove-
ernment of Algeria.
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The freedom and territorial integrity
of Laos can be prottcted if it is de-
militarised which means the handing
over of the defence portfolio to the
UNO. The conflict between Russia and
China in Laos cannot be resolved by
a mere declaration of neutrality. The
non-aligned nations will become a
third force if they hand over their
defence protfolios to the UNO. They
will become much stronger than Russia
and America if they do so. They cannot
become a third force except by hand-
ing over the defence protfolio to the
UNO, because then the non-aligned
States cannot play any effective part
on the stage of international politics
for the whole world has become a no-
man’s land between Russia and Ame-
rica. The Government of India should
recognise the East German Govern-
ment, establish diplomatic relation-
ship with her and attend the confer-
ence on Germany that is likely to be
convened by the Soviet Prime
Minister before the year comes
to a close. Germany can be reunified
on a democratic basis if the UNO is
transformed into a world State. The
mere withdrawal of foreign troops
from East Germany, West Germany,
Czechoslovakia and Poland is not
enough. The remilitarisation of West
Germany bars the way to German
reunification. But West Garmany can-
not be demilitarised unless Russia,
West Europe, America and China
resort to disarmament. Universal dis-
armament has become the condition
precedent to German unification. The
fate of Germany has become inter-
twined with the cause of world peace.
Germany can be reunited on western
terms if Russia withdraws from East-
ern Europe as a result of either war
and defeat or internal upheavel. But
this condition is not likely to be ful-
filled. America may withdraw from
the old world but Russia cannot for it
has become the largest, the strongest
and the greatest power in the old
wordd. It is as difficult for America
to oust Russia from Eastern Germany
as # is for Russia to oust the USA
from Latin America. Germanv ean
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be reunited on Russian terms if the
USA withdraws from the old world as
a result of either war and defeat or
internal upheavel. But at the present
moment, there are no signs of any
impending American withdrawal. The
States of Western Europe do not feel
confident that they will be able to
hold their own if Germany is reunited
even on their own terms. My own
feeling is that Germany even if it is
reunited on western terms will join
hands with the Soviet Union. The
pull of Russia over Germany has
become stronger than that of Western
Europe which, however much prospe-
rous it may be economically as a
result of American aid, has become
politically obsolete. Prussia will
dominate over the whole of Germany
if it is reunited and the Prussians will
collaborate with the Russians and not
with the westerners with whom they
have got no spiritual kinship. Prus-
sianism means totalitarianism and not
democracy. It is in the interest of
both peace and democracy that the
Government of West Germany should
take the initiative by publicly stating
in the most authoritative manner pos-
sible that they do not stand for Ger-
man reunification and that they would
like to enter into a federal union with
the countries of Western Europe.
Western Europe can save itself from
the ordeal of war and the tentacles of
hegemony either by the establishment
of a United States of Western Europe

-or by handing over the defence port-

folio to the United Nations Organisa-
tion.

Neither the one nor the other seem
to be possible now because ignorance,
fear and jealousy stand as insuperable
obstacles in the way. The third alter-
native is the liberation of the western
Europe by Russia. The destiny of the
heartland and the rimjand is inter-
twined. I am not in favour of German
unification on western terms because
the aim of the western powers is to
drive out Russia from Eastern Europe.
Russian preoccupation with European
problems provides breathing space to
us. I am not in favour of German
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amnification on western terms because
a re-united Germany may again
‘become a menace to world peace.

Mr. Deputy-Speaker: If the hon.
Member could speak so loudly, why
should he have asked for permission
to sit and speak?

Shri Brajeshwar Prasad: I do not
know how I am speaking. The Ger-
mans are responsible for the outbreak
of two world wars.

Shri Jawaharlal Nehru: Let the hon.
‘Member speak in a low voice.

Shri Brajeshwar Prasad: I am not
well. I do not know; I am feeling
nervous. The third world war may
break out if the Germang are united
again. Twice within a century the
German troops have entered Paris.
‘There is hardly a country in Europe
which has not suffered under German
hands. It is in the interest of
humanity to keep Germany dismem-
‘bereg if it cannot be united on Russian
terms or if Europe cannot be dis-
armed or if West Germany cannot be
integvated along with the countries
of Western Europe into one political
unit. In reality, neither West Ger-
many nor the N.AT.O. constitute a
threat to Russia. The whole world
‘has become a no-man’s land between
Russia and America. If a re-
united Germany becomes a nuclear
power it may become a threat to
Russia. But Russia cannot be driven
out from East Germany by any com-
‘bination of western powers at the pre-
sent moment. In future, China more
than any other State may become a
threat to Russia. All nation States
will become a threat to one another
if they all become thermo-nuclear
powers which they are bound to be-
come if the bipolar world is not im-
mediately transformed into one world.

Assuming for the sake of argument
that west Germany is a threat to
Russia, this threat is in no way remov-
ed by any of the measures proposed
1o be taken by Russia. By concluding
@ separate peace treaty with East
‘Germany the military power of West
Germany is not weakened at all.

$48(Ai)LSD—9.
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The western powers are not going to
attack Russia from West Berlin which
constitutes the weakest link in the
chain of western defence system. Nor
the military strength of the western
powers will be weakend if the East
German Government denies to the
westerners the righy of ingress to
and egress from West Berlin.

We must support Russia because
without her support we cannot fulfil
the main aim of our foreign policy
which is to drive out America from
the old world. (Interruption), The
meaning of our policy of non-align-
ment is that America can be driven
out from the old world without re-
sorting to war—a point of view with
which the Russians now agree to.
There will be no America in the Afro-
Furasian land mass if the goal of dis-
armament is reached. We are op-
posed to all military alliances spon-
sored by either Russia or America.
But in reality we are opposed to the
SEATO and the CENTO which dir-
ectly threaten us. We are opposed to the
NATO dbecause the SEATO and the
CENTO are its offshoots. The Warsaw
pact does not affect us in anyway
whatsoever. There are American
bases in the Afro-Asian land mass.
There are no Russian bases in Africa
and Asia, If the aim of our foreign
policy would not have been to expel
America from the old world we would
not have opposed the NATO, the
CENTO, the SEATO and the Ameri-
can bases.

In the thermo-nuclear age, the ex-
pulsion of America from the old
world has become a historical neces-
sity because the U.S.A. is the only
obstacle in the way of the integra-
tion of the old world into one poli-
tica]l unit which is the condition pre-
cedent to the establishment of a world
State,

I# we support Russia on the ques-
tion of Berlin, Russia will support
us on the question of Kashmir. It
Pakistan attacks India, Russia should
attack Pakistan. Pakistan can never
attack India if Russia threatens to
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sttack Pakistan. America can never
attack Russia if all the non-aligned
nations rally round Russia on the
question of West Berlin.

It Russia is weakened we will suffer
and not the Americans, The days of
Changez Khan, Timur, Nadir Shah and
Ahmad Shah Abdali may come back
once again. The whole region from
the Urals to the Pacific Ocean and
from the Artic Ocean to the Himalayas
is inhabited by tribal people. The
same type of people live in the ad-
joining regions under Chinese control.
For the first time in history the Rus-
sians and the Chinese have suceeded
ir bringing these people under their
control.

Thanks to Russia and China that we
enjoy the benefits of peace. It is not
in our interest to weaken Russia and
China. On all issues of conflict be-
tween Russia and America we must
support the former if we do not want
the return of the days of Chengez
Khan, Timur, Nadir Shah and Ahmad
Shah Abdali.

I support Russia on the question of
Berlin because I am not in favour of
the liberation of Eastern Europe from
Russian control. Russia will advance
towards Asia if it is driven out from
Furope. I support Russia on the
question of Berlin because I am op-
posed to the establishment of American
hegemony over Eastern Europe. There
is no third alternative. The nations
of Eastern Europe can become free if
and when a world government is esta-
blished.

The United States of America is
committing a blunder in collaborating
with West Germany, for if any war
breaks out on the question of West
Berlin, the whole world may be wiped
out.

Western Europe is utterly mistaken
in opposing Russia on the question of
German unification and of West Berlin
for if a global war breaks out America
will have to destroy Western Europe
in order to prevent Western Europe
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from being occupied by Russia which
Russia can very easily do without en-
countering any military opposition
from any European State.

China and Russia are much more
important to India than all the other
countries of the world put together,
for India, China and Russia together
will determine the course of interna-
tional politics in future.

I stand for friendship between India
and Pakistan not because Pakistan’s
hostility can do any harm to us if
Russia is on our side but because
hostility does not yield any political
dividend in the thermo-nuclear age.
Pakistan has got no political or mili-
tary value., Pakistan will be ultimate-
ly integrated by either India or Russia
or the Middle East. I will not be
sorry if it is integrated by either
Russia or the Middle East. The inte-
gration of Pakistan with India will
create great difficulties in the way of
the establishment of socialism.

The condition precedent to Indo-
Pak friendship is either the establish~
ment of democracy, socialism and
secularism in Pakistan or the liquida-
tion of the forces of democracy, socia-
lism and secularism in India.

The champions of Indo-Pak entente
in India and in the Western world are
those who are opposed to socialism,
democracy and secularism in India.
They are hostile to China and Russia.
The danger of the estaplishment of
hegmony can be averted not by Indo-
Pak entente but by handing over the
defence portfolio to the United Nations
Organisation,

The champions of Indo-Pak entente
are those who want to drag India into
the western camp with the object of

augmenting American bargaining
power vis-a-vis Russia,
Mr, Deputy-Speaker: Shri P. K

Deo. Since there are a large number
of hon. Members who want to speak,
hon, Members should be brief. The
House has allotted six hours for this
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discussion. We started at about 12.30.
We will sit up to 5.30 to complete five
hours and the hon. Prime Minister
will reply tomorrow.

Shri Jawaharlal Nehru: Does that
mean that I must speak for one hour
tomorrow?

Shri Kalika Singh (Azamgarh):
Some hon, Members can be given op-
portunity tomorrow also, before the
Prime Minister js called to reply.

Mr. Deputy-Speaker: The Prime
Minister has not stated that he will
take only half an hour,

Shri Kalika Singh: Instead of
sitting upto 5.30 we may sit upto
6 p.m. today.

Shri P. K. Deo (Kalahandi): My
time is being taken by this discussion.

Mr. Deputy-Speaker: If hon. Mem-
bers so desire, we can sit upto 6 p.m.
Che Prime Minister will reply to the
debate tomorrow.

Shri P. K. Deo: Since we discussed
this subject last time, our internation-
al climate has greatly deteriorated,
and our Prime Minister did not
hesitate: to use the right ex-
pression, for characterising the gravity
of the situation he said that the world
has been put back to the shadows
again and the clouds are still hover-
ing in the background, pushing the
world to a dangerous brink. Sir, in
the name of disarmament we have
seen that the pace of arms race and
the pace of production of various
atomic or nuclear war-heads and in-
ter-continental ballistic missiles are
on the increase, We have seen that
with the creation of tension our neig-
bour is showing signs of increasing
impatience. So, in this hour of peril
a great responsibility has fallen on
the shoulders of our Prime Minister
to give proper guidance for the solu-
tion of these various problems.
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Even though we are jubilant over
the achievements of our cosmonauts
in conquering space and in orbiting
round the earth, I do not think the
man’s inventive power of preserving
peace has kept pace with the various
weapons of mass destruction.

Coming to the working of the United
Nations Organisation, now is the time
to re-think and re-apprise ourselves
regarding its various activities, special-
ly the social and economic activities.
I think the most primary function of
the United Nations Organisation is to
find out settlement for the various
disputes that have arisen between its
members. In the present context we
find that the United Nations with the
Security Council and the present ar-
rangement of veto power, gnd that
privilege also being confined to very
few nations—ag has been pointed out
by our able Prime Minister, even that
veto power is being exercised by small
countries like Formosa—it is not pos-
sible to think that our various pro-
blems in the United Nations could be
solved, After all, the United Nations
is the creature of the last world war.
Now so many new nations are com-
ing up and are becoming members of
the United Nations. In this context,
I think an entire revision of the
charter of the United Nations is im- .
minent. Unless and until this is done,
I have got the genuine fear that in
no time the United Nations will also
follow the footsteps of the League
of Nations.

Coming to the home front, I feel
gravely concerned by the preparedness
for aggression by Pakistan. That has
been further aggravated by the
American aid of arms and supply of
supersonic aircrafts. Even though Mr.
Chester Bowles, the Under Secretary
of the Kennedy Administration has as-
sured us that the intention of the
United States of America is farthest
from doing any harm to India and is
rather motivated from the apprehen-
sion of Communist encroachment in
Asia, I feel that these pious intentions
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may not be binding on Pakistan.
Secondly, I feel that after these arms
are issued to Pakistan it js up to
Pakistan to use them in any way she
likes. As has been pointed out by
some of the previous speakers, in the
case of Portugal we have seen that
arms being supplied by the North
Atlantic Treaty Organisation are being
used against the Portuguese colonies’
demand for liberation. This morning
we were enlightened by the fact that
arms which were supplied to Pakistan
by the United States of America were
being used against the Afghans. I
think it is high time that the hon.
Prime Minister should say in the most
categorical terms to the United States
of America that such an action on the
part of the United States of America
in the present context is an unfriendly
act towards India and that if the
United States of America wants to
prove her bont fide towards India she
should supply similar arms and in
equal number to this country. Most
unhesitantingly we should accept them
because every year we spend a good
bit of our money on making these un-
productive Defence purchases, Our
hon. Prime Minister has pointed out
on many an occasion that economic
and industrial growth is the funda-
mental dimension of our defence. So
¥ beg to submit that if we can save
even a single pie on our purchase of
Defence stores, that could very well
be utilised for the economic and in-
dustrial growth of this country.

Our relationship with Pakistan
which is already strained has been
further complicated by the offer of
the American President to negotiate
for settling the Kashmir dispute if
and when asked by our hon. Prime
Minister. It should be told clearly to
the American President that for all
purposes Kashmir is an integral part
of India, that this thing has been rati-
fied by the Constituent Assembly of
Kashmir about a decade ago, that there
is absolutely no dispute over this fact
end that he need not bother over this
question. I think the American Presi-
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dent will very well appreciate the
constitutional and legal aspects of
Kashmir’s accession to this country
unlike our Chinese neighbours,

It is most unfortunate that China
which had all along supported India’s
stand on the question of Kashmir has
given a new twist to this question by
agreeing with Pakistan about the de-
marcation of their so-called common
frontier. By that China not only
creates a peculiar problem but at the
same time accepts Pakistan’s authority
over portions of Kashmir which for all
purposes are a part of India. That hag
been supported by the Chinese autho-
rities on more than one occasion.

So far as our relationship with China
is concerned, 1 think the thing has been
hanging fire for such a long time.
With all the humility that I can com-
mand I beg to submit that we have
developed complacency, or I should say
a callous indifference towards this
question and the attention that it
deserves is wanting from our Govern-
ment. We have seen in the case of
China that they are having inconsis-
tent views regarding Kashmir.

Regarding our eastern frontier with
China, even though China has ac-
cepted the Dipu pass as the China-
Burma-India tri-junction in the map
enclosed with the Sino-Burmese treaty
still, they claim that the India China
border in that sector is much to the
south of the Dipu pass and that it lies
along the foothill of the Himalayas.
We have seen that even though they
have accepted the watershed theory
and the Mac Mahon line which runs
on the crest of Himalayas as the bor-
der of North Burma and China, they
have rejected the same theory so far
as their relationship with India is con-
cerned. In this context, I beg to sub-
mit that China can understand only
the language of strength. It is no use
negotiating. I cannot understand why
the Secretary General from our Gov-
ernment should go all the way to Pe-
king on his way back from Mongolia
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to open a new chapter of discussion or
negotiation with the Chinese authority
when their mind is so clear. I think
it is hightime that the entire job should
be entrusted to our gallant jawans and
they should be asked to push out the
Chinese intruders from the Indian soil
and give them a destructive blow.

Regarding the question of Berlin, I
beg to state that this division of Ger-
many is the outcome of the Second
World war. Much water has flown in
the mean time. Possession of the
various nuclear war-heads is not the
monopoly of any individual nation. To
examine the question of Berlin and
of Germany from the context of Ger-
man militarism is absolutly wrong.
Any sane thinking person would think
that the two Germanies should be uni-
ted and the German people should be
given a free hand to have a say on
their future. The western powers as
well as the so-called eastern powers
like the U.S.S.R. have been showing
unnecessary interest in this question
which is so vital to the Germans
themselves. This matter should be
left to Germany to decide the issue.

Coming to the neutral summit, in
these clouds, the only silver lining is
visible in the success of the neutral
summit which is going to be held in
Belgrade and which our Prime Minis-
ter is going to attend. I join with the
nation in wishing success to this con-
ference. I beg to submit that neutra-
lity is not a passive thing. Neutrality
stands for certain principles and ob-
jectives. If neutrality is to be effective
all the neutral nations with a united
voice should give a clear verdict, a
clear opinion on all controversial
matters. If they want a lasting peace,
if they want that the suppression of
humanity should end, they should all
be united. There is no fear in having
a neutra] bloc. We have seen that in
the case of Tibet, there has been
suppression of humanity, but the
performance of our delegates in the
United Nations, of abstention when
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the question of Tibet was discussed,
was Very poor and far from satisfac-
tory. I do not think that there should
be similar recurrence of this state of
affairs. 1 feel that the mneutral Sum-
mit will produce something substan-
tial, which will ensure world peace for
all times to come and which will prove
the astrologers’ calculation of the Ides
of February to be false.

st geraw fag  (fFdwmEmm)
I WRIRE, &9 ¥ 9By d WY
FTeT #Y @ 9 AT ¥ F=aAr Fv
A ¥ FEr A A F q9r$ gR_2w
AT g | HHET H Suframa F 5w
¥ T 919 U TET 74T ATEAT ST &y
W &, 5w & fazg 1t foer @iy
g I A W F Ssem W
T foraaT aFr wia & TuhEE Sam
T 3 ufgu gr, SaAT SRR A
fear 2, a8 A%6 F @ & 1 39 g
# gw tEa § 5 goenfar 1 @R
&1 sl % AIAT AET & ST WY g
A A A T WA AEIRT ¥ Faw
7Y ogT & 5 amae # 99 A g
& g% & AR FTET ® ¥ § I A
g a1 | faa |/ i | g oawew
§ f5 7z Nfe fegmam H owat
F oEe TR

T ¥ & Y 7y IfAE TR
I #Ew § ST # g s ¥ fad
fergeam # R 3 F1 wbpg agam
w5 fear &, ag 93 wwew # A
T 9% U vutE 9 g AR A
Iafawr & gEi =T ¥l #7802 |
T FIEAT § gW GHA §Q & (6 gAaAr
F I e i ot SufEe a9 ge §
39 F W fRaT g@l #T FRI A
g W@ &R | 59 s feggE Y
FIFT T JufEAT A1 FaT 1 AT
2N & a7 ag wfge a1 f5 fomw o
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[t arer<rer Farg)
Sufaw ot gfam &% Faw &, ST A
qary FA@ F fag, @t sz qany
AT §, I F AT FW F fAv g
TqE-49 FIW IBT | 7F AHAE & fw
Iq I3 A qET F A A 94 AL
far

St # 9 § g, 39 & feafa A
AT & fad g7 A AT AT A Ay
i W, e gl <@ fF g &y
AT AT TEgAT F qATaF QO Agy
&Y §FT 1) WO AR AaEs § o
o F3 & Q1 R, T fergeam #¥ s
& fordt v e e dew gAqw }
ST F ATeF F qTS g T Y
U AT § | AT F graew F g9 qar
=i 717 ®@ § 5 9g emw whw
=7 8, fFeg wfi sin @ gu i favg-
T #T GLHR T F! AR FAXF
1% afFT FUARET @ S P, a8
TgT & AT T A G g |

T TET AL TR a1 g
# g 93E §, AIEIfaF §F § FR FA
R g, fmar @ zm i o
fera FE Y =l i e arefas
® AR FEE! & F AT A
ST A | 59 AT W Ag T AT g 5
7 g Aifq 7 @ 5 g qed
AT F | 98 OF w A & 1 g ey
Y TR G FAT AR HRAEH
T, AfHT W A gAY dow H I
T A1 39 F At & frreen w gwen
FTAT G ¢ | ST JTER FT A}IIH AR
3 99 HAT §, 99 F fAwT F AR
L IAT FIE GAAT FAT AG § | T AT
AT F AR AR XA ] | I T Y
T gur 9w 5wy & o 97t &
falt wmeai N awa ¥, afagEs
fpTer 39T WA A WET ST )
¥Z AT @9 gE ¥ @y ST
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AT ST | R fEgET § §wR
1 Ffe ¥ e & T F fred
¥ ferpa g, A <7 B Q& Aifa weAT
grit f fargeama & amrad! ® Q-
Fifgat BT gaTEar o F 94, 3T N
AT FIA F (A7 qATHg F FY FTARY
§ wig | IfET ool aw 39 Aifa w2
T AT T 1 FIER AT AR
G FL AT T I, AFH9 TF 319 AT 99
I FET AMfgE A} ag 7g fw v
F S At fergeame # @d & 8%
F 9@ § IT W AT I FT AEFR
fay 1 =@ qRT I F AR FEEAT
JAmET § W A FToAMAFC W@l A
99 IF T 3% WI N HT AMGFTC
& 2 &, a7 aF A a8 AWy £
TAT FATT TF ACTA T g, 7150 FY
SFET HX g9 TF §, F15 714 T8I @dr
21 T q|r TEY AT a1 94T wAY £
T Afg-amom & gedfy § f5 ag
WY F graew § oAy Ay § i
AR ST R F, B S ALY TIA R )
9T ¥ 9gd TAIT HAY FT AZ AAT 0T
i T & <Y At fargeama & fafaw
fewdl & w@ ® & 9% g fergemfm?
# a7 ¥ 8% F AT ¥ @3 g1
FT AR AT A AT FIT & | WR T
I &7 wfaF I faay orar &, a=
fee fergeae A axa A Afq &
apn-gret difa ¥ g9 afada g
HAT ST |

g & 9T 9™ 9ga 98 a9
A g gF & B § 1 frmmreisw
1 A &, qAT BT g §, II9E
g AN e dga Ty A §
foma anfraget g v gfar = afer
fri Ff § R gfa € mfeq § =)
afer fergeam v wfasa it i s <an
21 afem F1 gare ¢F qaT Ay 4
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2 formsr w1 g faramn srasas &
I gfa 3 Y g Y ¥ 3 A
fosh & oY 9@ ers &« faw gfean
7 TH g At fegem &1 A
T Y qFAT § | Al Igf o il
e F7 ares ¢ o g s
Ay oft o ifae 9 o R E, SEA
aga wfaT weed A g | § T e
F@ § S T q1g wnd ag Y FE
=gar g fF W 3@ avrew § Ry
Ffa afe ¥, 3t 12 & fmfor F ar
F F1¢ faoir Y fear s @ &Y 7€
HERET OF gHT AT a9 FI TG S |
et oz qefta =it 7 v w1z fret
T gHe F9 F forw @ g 0 qaR
< = # g, wEE qE Y a%g A
<o 7z 1 A, 98 TF 38T A1 @H
& fou, = & fau ar et 1T gaen
s F fog w8 g afer o g
1 ag 1z g, fore £ A-Tends ag
FFT AT &, qTE A FET M@
Y el 1z & anfae 7€) & afew Faw
gfman ® anfeq Fmaw <=+ & fog g
¥ 9rean g R ga 46 98 3 W
faax sfF Fr A gfrrF -
Far TG % 5 dv@ic wRew § @
TG FY T &\ W, W I F GG
Y are i gfay & 3 e <t feet
# anfaer 7€) &, =1 Qe Aifa gar
wfed fF 3 w0 Rl o< g A
4, g # e w1aw w@| & fag
¥9 TP FO AR w9 3FW B Q7
F & for 3 uw gt it # fmir
TSR TE 57 famfor 2 & | 7@ 9F 39
g FY AT G Y o, 5 <y A
Afq fafk=a = A oY, @ fag=r
F A AR G q9 b F
w51 gl & g @ ¥ ot
F1 i Ar7-TenE e FE o g, I
THET W &, quT W § F7 ¥
Fafeaa wraar 7 @ wwar + & @A g
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fF w7 @ a@ 1 Awoy Y« fis
T A 1 famrior &) @1 &, fmelt <
STHAY AT ZAAT F & forg 7427, fret
W gt TR ¥ fag 4 afew gfmn
i mf wmw @ ¥ faw 1 Y g
folt 1z & eifirer gt & s Y T
T 1 R § 7 Wk 3w ag A A
TNOT ddiT F F3A F 99T g &
# famamagds g wwar £ fF gfmr
ALTE F @W T H, T a@ F g
AT FTEY g IF HqAT TWTRIT 2 FIAT |

TN HIF 9T A7 AfF Ft 97 W\
g ma & f niferear ¥ wsTs A wmTE
I7TE o WY § | S wg@ @i fow v
N wwda ¥ A A A @ g
R o #1 STery 7 q9Ts 79T FTAT
IHT TS TGH FT HIS J1FT T@1 (AT
&, wre Fe € fF fergmam 3 fam ok
arafer, e ag Faca 41 smarg arer
SR &, TEET WA AL ¥ | g wEEE
grar &, wred gt € fF g mer
WY 2 forg 7 AT 7 fad gy
fa= & afer wrs &, fomaT @7 gk &F
¥ farerm g &, formd amf A g
amifcs afedl a% et @ E, fom &
fey g3 ¥, am AT
oy ar ST & R R ¥ wEst w1
fergmm ¥ wfq $a1 F1 R | & FEH
e ¢ F e T 5 N Fed @
e fegeam A o F AN
ag # wTaT Y g f frad ag st
Forerc &1 i g e 31 aew
frrg ¥ 3EG § AT I AFHW GG
<Ted & 1 g e SrRd § e 31
s =med & i s ae g g
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T A9 1 | g7 Iq% qTd FAarE@ T
@A SRR & AW e § £ ag gwfa
F | T g4 7 WY T W Ited
f& mifam™ # AES gHAT TH AGE T
A qoeE FQ@ @ & AT qAT B
Fow @R ¥ fA | @ A § @
AFE T & 77 I FX fF |ar aw
e @ A § | LY F IATET WY
W gY T WG § FIHI A e
1 I3 ALY W § S o fagw
F wa FA S AT WA A A T
AANE AR E TR AR T FAd B
I5T RE A Fg WE ST F1 9 &
o ff e o #Y 9 TE qgman
ATEM &) FIRAT AT & § | q4@1 491%
A qF A ST FAL H TG A1 A
I fog et @t § & wr
7g ¥ @ difq 2 ? fegee & o
Y eI & AEHT FY AT B AR
T Fe aifer | fegEm A oS
T §, TE FAT , THH AT [ooAfH
& 9 WO &, IF S A FT AAFT G
2 ag SO VET &, TEH HIHT T G
2\ i Y A9 4 T g1 gfaar
F ot @ god & A A @ g7 TRy
T F AT a5 TG § | g &
FgT =T g i wfeea ¥ wfa ST
AT N FT TET AT & St i
Y ez wafsat § @ F s T8
3| oifFa & areE guE & ee
g A E) I fegam #Y
ST FT FVE TR AG g & AW A
& wiaer & & a%av &

T & T FATQ AATF X F Y
T FH TH w1 T ¢ 1 faee aw
w9 agw g€ O a9 ¥ fergmnd w9
& graeat ¥ #1% faRq arq 3 #5198y
el @1 3 37 & & 1 = meATEr W
mEET # AW aEiT g fr s
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oot A %71 39 FOlE o R 2
sfabear 78 g€ & 1 3fFT swr ;@
TN § g 3 9@ B gaT & fF A
firdY WY AW a@ ) wWA F fag
&are 7€) & 1 St <0 R ST v B
A & g dare w@ @ @ F
A ST & g e g ol A w
IF AN R W & 59w @R
@ ¥ fare anfem @ & fF s@R
w fag 1 &7 (o HFewa H g
[y WfraT & I T AqMfET FC
feam i & Yo AT WIS & e
qret a1E Y 9g qAEL T F AR
TGE F& AT &, q@ FI A€ T
¥ for ¥ ey ST @ AT T3 TE Fwv
ST } fF g YT & ve W 39T
AT AT I & | W WG T
% T FT gW AVNIEQ § at garr
TF W16 I GG ST AT F Fat
% & g¥ arfw foreer WfRRT 4w
TR mag g agaT g o fa s
| UIN HES BT g A F (AT gH
T T F A & | AT A Fw AT
1 A # A G A€ € i aw oy
afcfeafaat # sta fo fosaa # ey
FT & &1 IHT &, AT T IFHT HISEy
&1 G faar &, 4T @ #1 9= |
= T T T AW T Ay g
% fom® wa< wiw wfaw gwr &, et
¥ qaafedt ARIg <ot @ 3 ;W aE
J FY g o A ¢, Ay fergEe
W A &7 @A @ a g &t
¥ zfrar ¥ s wo wifEE, gfer
F1 g5 FaTT Iifed fF g sar I E b
# % www an § fF F ar wwe g,
F & FfeaTs AW ARE € a8 aqw
7 fF 79 teyo ¥ AWER T ¥ §@R
wH fag St amt fedt adtae §, segiv
AL AT 240 T ARAATNG TEH
faw & = @F @ @ &1 AfEw
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ANafar g | & awam gioww o
oo & o e fegEm &Y awr
A FE TG ST AFAT S AT ITFA Y
7 a8 1O A F< &Y Y =9ifgd
A AR NG A @ w7 F foeaa
F A & Y AT §, g &
T § afew 7 YT & ¥ AW
frrerY & AT qF HT aXE ST Sty
2 AR T A% @ ¥ A a8 T
ST, @ £ AT WA T @ 1 F g e
T g Fr e 1 ¥ el ek
1 Aqq & g | R OF T s
argar g fF e fe & O feaf s
Y o1 @ foa fosaa Y ARy s
Q ¥, fosag one o @, q@ #
AT Y@ A AR & fAw dA g
A FHAE T@T AT HIT 0 B |
T@T Ay 9T aFd § | W g &
¢ afe T & A T & N femrd
Y & o faswq Y woEr F1 arfew
M HE W IGH AT e /w0
A IR qifqq sy AG fawrd
ST @t @ A T AR W &
F1E THT TR @I 8, FE qa TG A
A R AT aorg Y & e oft et
W], ST @I Q@ | A
TR AT AT § I R & g HA
AL F g AT F 9g Iq@T I
arfen fon fargeama Y €A e ddgA
@ T & afes g § R ¥ dwA
frerdt @ o qF &7 a<E T@ar &

=

e & waw ¥ §F 39w
AT E | SUF W9 gAR qgd A=y
gra W@ § | aiesfaw aweT oft
ITX T AR & | gHT ST qier
w1 IAT F gETHAT & & | @y A1)
ST 9T & AT FY A AT T A
fF g s ggmaT 2 R E Ql ag a9
& gufagt fafy & 1 e g
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Y &, SEY 9™ gATR qieHfas
W“"{ggnmiﬁ‘(@ﬁm
AT Wl UF q3g HY § AfeA o aF
T I A AT A A g
g1 & AT B AT T I FA T
w1 oAfaw 9@ faoar & a9 a®
AT I A=A TG § A FL qHAT
¢, fegem AR v ¥ T w8
TET &1 TFA & | 7 qg T HT AT I_AT
g & gama 1€ e 4 @ e g wrw
F o qE § g@d § 1 e
T | & H =g g e
I TG A & A w1 73 famr
TR # qan fF fergemr A oar Y
TE ARTET S |

Jqregw wEEw C Tgd ¥ FWEY
qifga™ |y 9 2, gufed 72 @

F |

=t oo fag - SuTAw wEET,
W Ay AV & AT ghAT T A ¥
o ¢ f5 wefs g @9 wk
gitg fame faem wifed, <@ e &
frad € Wk 99 ax qemr Smar @
9 @ fame & fofme fom s &
Eicik

I WERG © X UF & A
oy fire 7Y forer @ & 1 Doy
it gt e & o

=t Fwaw l@g : gg AW gAlA
g v 5@ & @ § A gdET gAY
FET o5 & 1 TR o F wwwr Qw
& & | faw F saer weAr A g
f& Y F99 & AT g AT A
Arerit & T 39, N A1 S A
foam =% 5 3 ag +g § f5 Wt 3
qIHT T qH J Fgl T4T &, T9HT A
AT FQ § | GHET FET & AT F
= H A F T )
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AW wEEw - @ IR & A7
qars ?

=t werc Tag © ag § 7 s
£ | I TR gEER A9 & | afF §
BT HaRd FEAT Al § fF S oF
wogr gfeewior Sufeqd F<AT |mgar
g, SEHT U TEEL A FW v faar
ST =fed |

e WEKAW ¢ T 989 & qiw
e = ST |

ot g Tz - & wit & f6a
T

# gfw ara smfaar & aweg &
FgAT TG g, TAH 7 A T qgq
uog R Fg | AT T F G TG
T G oS § I R wm S
qar 7& a1 f5 Amfen & o R
T g S R E ! T
w g I A, owd g g
gieglas #R Unefes aww aga
=g @ & S=iv g 99 | fawm &
fod qa1 s foar ? N9 A} W @
# faort & ford gy w1 A aga
TIH AT B, WA § AA gH I FAAT
FA 1T &1 | Afe areafaw feafq &
g wiE T wEAr wfed | At #7
wreg &Y ¥ fasm & a1y # gardy wifa
w1 8, qg T AT AIfgd | 98 qI9
wee Y @ifed fv gw menfar #1
qregaT 3 & fad Jare § ar a9 1 &w
AT F AT N AT AT FTR L
Juiie graEd § @ @ & fad dux
g o 5 1 & gfar § o afsfer
g afe w1 fawior w30, oifwfes
g 1z w1 fwtor w30, e gfar
¥ g & fod A= | & qE—

TQEY =T AT T HY AT Y geqw

HEEE |
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Shri Mahanty (Dhenkanal): Sir.
the speaker preceding me was pleased
to remark that it was only the mono-
poly of the persons sitting in the
Opposition benches to offer their
views in these debates.

Shri Braj Raj Singh: Till yester-
day, you were also here,

Mr. Deputy-Speaker: Congress
Members have also to go to their
constituencies. ... (Interruptions).

Shri Mahanty: In all humility, may
I submit that since the last so many
years the Socialist Party of India
could not forge a foreign policy which
was fundamentally different from the
foreign policy being pursued by the
Congress Party at the moment.

Shri Braj Raj Singh: I am sorry to
say that the hon. Member never tried
to understand me.

Shri Mahanty: The entire attention
of the socialist party was directed
against the English language and
giving the McMahon line a different
Indianised name. With all humility,
I say again that the foreign policy of
a country is not a partisan policy; it
represents the maximum mnational
agreement. Otherwise it cannot func-
tion. Even though we function within
the ambit of a broad maximum na-
tional agreement, our nuances, shades,
idioms and emphasis may be differ-
ent and I believe that in these ben-
ches also there may be such slight
differences. But there is no need to
dramatise over all those differences
because they do not lead us anywhere.

This morning the various speakers
have strung that note of unity. The
fact has to be remembered that India
is not a military power. Whatever
might have been our feelings in this
regard, India is not a military power
nor is India economically a very
prosperous country. Its economic
strength is very much limited by its
own circumstances. If that is the fact,
the most vituperative of the foreign
policy critics would agree that it is
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only on account of the foreign policy
that has been pursued by the Prime
Minister that India has reached a sta-
tus in the comity of nations and a
new dignity has been conferred on it;
so much so that in the past years
India had been invited to the summit
conference as a big power. Therefore,
in all humility, I may mention again
that there may be no yardstick to judge
the success or failure of a particular
foreign policy, it being so abstract in
its nature, still it can be said with a
justifiable amount of confidence that
our foreign policy by and large has
achieved a great success, But when
we come nearer home, we find that
there are certain outstanding prob-
lems in the solution of which we have
been frustrated time and again. I
would like to begin with China. Those
who advocate that it is easy just to
march the Indian army into the
Himalayan frontier to drive the
Chinese out, I believe, do not take
certain basic facts into consideration.
Apart from the fact that the terrain
is difficult, that the logistics leave
much to be desired and the -climate
and the altitude make it almost im-
possible, which our Javans may be
able to cope with perhaps, there is
another far more fundamental fact
and that is, whether in the present
context of time, India can involve her-
self in a war with a country which is
going to be our neighbour and which
has been conditioned so by geography
and history. Therefore, even though
I personally discount the suggestion
of marching troops into the Himala-
yan frontiers—though it may be good
heroics to suggest so—which are in-
fested with an amount of practical
difficulties, the fact remains that
other ways must have been pursued
by the Government of India to seek
a solution of these problems.

I venture to say that of late the
Chinese diplomacy hag again gained
much advantage to that country. For
Instance, the pattern has been to nego-
tiate border agreements with India’s
dneighbours and in all these border
agreements a residue of dispute is
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being left. There is what is known as
the trijunction in the case of the
Sino-Burmese border treaty. The
Diphu pass has been delimited as a
trijunction but the exact location of
that pass has not been determined
and it has been left to Burma and
India to determine where the Diphu
pass lies. It has been India's case
that the Diphu pass lies five miles
north from where it has been delimit-
ed. I do not know if that contention
has been accepted by the Government
of Burma. Similarly, in the case of
the Sino-Nepalese border treaties
also, a residue of disputes is being
left and all these border agreements
are being increasingly used to drive
a wedge between India and her good
neighbours.

One had expected to learn from the
hon, Prime Minister as to what steps
have been taken to resolve these dis-
putes which are not of our own
creation but which are the creation of
Chinese machiavellianism. And on
top of that, we hear that Pakistan is
soon to negotiate a border treaty with
China and we do not know what re-
sidue of dispute will be debited to
India’s account to settle and solve.
Therefore, I believe that even though
for many reasons, we may not advo-
cate a linguistic and militaristic policy,
still, this matter has to be pursued at
the diplomatic level. For those who
ask, how long this will continue, my
answer would be this: this is going
to last for centuries.

Coming to Pakistan, I was one
among those who had all along advo-
cated that no piecemeal treaty should
be signed with Pakistan: until we
reach an overall agreement with that
country, there will be no purpose in
signing piecemeal treaties, I venture
to say that our prophecies have proved
correct. We had signed the Indus
water treaty costing Rs. 80 crores in
valuable foreign exchange for which
our industries are thirsting today. We
had sacrificed the water of the eastern
rivers for a decade, while our deserts
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of Rajasthan are thirsting for irriga-
tion. We had done that in the name
of friendship with Pakistan,  which
we valued more than irrigating our
fields or saving Rs. 80 crores of
foreign exchange. We agreed to trans-
fer Berubari, and I remember the
Prime Minister’s candid confession
that he had to do it in the name of
indo-Pakistan friendship even though
it had involved a human problem.

17 hrs.

Sir, we had done all that, but since
we did not achieve an overall agree-
ment with Pakistan regarding all our
outstanding disputes, Pakistan utilis-
ed our charitable disposition, our
goodness, for its owns manoeuvres,
and today one can hear the sabre
rattlings in Pakistan getting a little
more nastier, the language used get-
ting a little more filthier and the war
psychosis being created there a little
more disturbing. In that context, one
is apt to lose one’s sense of perspec-
tive and that is also precisely happen-
ing in this country. You can notice
from the trend of the speeches in this
House as well as in the writings in
the newspapers outside that today
we have almost forgotten that 13,000
square miles of our country is under
Chinese cccupation. Today, somehow
or other Pakistan has loomed as the
devil of the drama which is going to
frustrate all the national aspirations
of our country. It is not a question
of choice between China and Pakistan,
Here are the facts. Here we are faced
with Pakistan, and as it has been
rightly said, Pakistan’s entire politics
having been based on a eoncept of
hatred, it is not going to relax its
relations with India and it is going to
utilise that hatred as a sort of spring
board for its own political brinkman-
ship.

On the other hand, China’s ambi-
tion, according to my thinking, is not
to gain those mountainous territories
but to push out India from the power
and prestige that it enjoys in Asia and
the Middle East.
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Then again, there is Portugal. It
has been suggested that by merely
sending our unarmed civilians to Goa
we will be able to redeem it. But, Sir,
the fact is being forgotten that Portu-
gal is a member of the NATO alliance,
and in any case of aggression the
entire NATO alliance will be invoked.
Again, it may be asked whether it is
aggression. 1 am told that in inter-
national law what is aggression is yet
to be defined. I remember, in one of
those gruelling debates on aggression
when the entire international forum
was asked to define what aggression
meant, one of the representatives, I
think, of Brazil had to say: Aggression
is like the feelings, when a charming
lady enters a drawing room, whose
presence you can feel but which you
cannot exactly define. Therefore,
whether the marching of unarmed
Indian civilians into Goa is an aggres-
sion or not is a legal question and
perhaps it will be debated in an ap-
propriate forum. But the very fact
that the marching into Goa of un-
armed Indian civilians will invoke the
entire NATO alliance and that its
consequences may not be very
desirable.

Shri Nath Pai: Rubbish.

Shri Mahanty: It may be rubbish.
After all, I have waited in vain for
the heroic leaders of the Praja Socia-
list Party to take an initiative in the
matter and march into Goa without
making speeches in this House.

Shri Nath Pai: It is all rubbish, I
repeat.

Mr. Deputy-Speaker: Order, order.

Shri Mahanty: I am not yielding.

Mr. Deputy-Speaker: Order, order.
Nothing is rubbish which is said here
by any hon. Member.

Shri Tangamani: Two years &go
some volunteers marched into Goa
and some of them were killed.
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Mr. Deputy-Speaker: It appears
just now that all the Members gather-
ed here. . . .

Shri Mahanty: Apart from the fact
that the Praja Socialist leader should
not forget normal courtesies in mo-
ments of agitation, what I was saying
was this. I was saying that apart from
making heroic speeches they should
march into the Goan territory, now
Portuguese territory, and redeem that
country, instead of calling it rubbish.
After all, it is known. . .

Shri Nath Pai: Would you yield now?
Shri Mahanty: I am not yielding.
Shri Nath Pai: You dare not.

Mr. Deputy-Speaker: But now he
has to yield to the bell.

Shri Mahanty: I was saying that it
is a legalistic question. Whatever may
be the heroics, the legalistic question
cannot be escaped as to whether it is
aggression or not; because, Goa is not
a Portuguese colony. Portugal claims
it as a part of metropolitan Portugal.
Therefore, any kind of occupation of
Portuguese territory by India is un-
fortunately going to be construed
ag aggression by them and various
consequences will follow from the
NATO alliance. If it is rubbish, I am
sorry that it was rubbish, but I could
not offer any better fare to my hon.
friend. Therefore, in all humility I
say these are problems of great magni-
tude. This does not permit any kind
of controversy because, irrespective of
party considerations, we are deter-
mined to see that all these problems
are solved.

Shri Nath Pai rose—

Mr. Deputy-Speaker: That speech is
OVET NOW.

Maharajkumar Vijaya Ananda
(Visakhapatnam): I rise to support the
policy of the Government. At the
outset, I would like to offer my con-
gratulations to our respected and be-
l‘o'ved Prime Minister on the reunion
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of Dadra and Nagar Haveli. ] have
not used the words “merger” or
“accession” but ‘“reunion” gadvisedly.
It is this re-union which has made
Lisbon think again, and only two days
ago there was a message in The
Statesman which I would like to quote
with your permission. It reads:

“Portuguese Foreign Ministry
officials said yesterday, according
to AFP, that India’s plan to ‘annex
the Portuguese enclaves of Dadra
and Nagar Haveli’ was a ‘pure and
simple violation’ of the verdict by
the International Court at The
Hague, which ‘recognized’ Portu-
guese sovereignty over the two
territories.

The Portuguese Foreign Minis-
ter said India’s action was ‘unilate-
ral and immaterial’’ He added:
‘Each country is free to make
whatever laws it likes. But in
order to be tenable in the eyes
of interested parties these deci-
sions must conform strictly to
universally recognized interna-
tional law’'.

Observers here thought Lisbon
would once again have resort to
international law to ‘oppose the
annexation of the enclaves'.”

It is quite clear that Lisbon would
once again take up the matter to the
International Court of Justice. Here
I have a suggestion to make for what-
ever it may be worth. Since they
would be doing propaganda in that
sphere, I would suggest that the sar-
panch and panch of these two areas be
sent on a delegation to Europe, parti-
cularly into the State where the In-
ternational Court of Justice is situat-
ed, to tell the public of Europe and
America that they were Indians first
and Indians last and that there was
only a re-union and there is no ques-
tion of annexation. By doing so,
public opinion will resist any such
move by Lisbon.

Now many countries have been freed
in Africa and aid has been given %o
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them by various countries. I would
very much like to see India paying
more attention to Africa and giving
them more aid. More delegations,
cultural delegations and goodwill
delegations should go from here to
Africa to tell them that we are with
them and how happy we are that they
have gained freedom.

Now Mr. Kenyatta, the famous
African leader, has just come out of
the prison. If some day, later on, he
is invited to India, I am sure India
will give him a rousing welcome. So
many hon. Members have spoken
about Algeria. On that I would like
to say that we should give them moral
support. Moral support is a great
thing. There is that government
functioning from Cairo. If we cannot
actively help them, we should at least
give moral support to the Government
there. The Congress Committee had
appointed Shri Dhebar to go into this
question and I read in the papers that
Shri Dhebar also felt that some re-
cognition should be given to the Gov-
ernment functioning from Cairo.

Sir, you will have no occasion to
ring the bell when I am concerned
because I believe in brevity.

Non-alignment has brought rich
dividends to this country and  that
is entirely due to our dynamic hon.
Prime Minister. May I say that the
reunion of Dadra and Nagar Haveli
is yet another feather in his great cap?

So many hon. Members have spoken
about Pakistan and I would also like
to put my own point of view. Pakis~
tan went with the beggar’s bowl to
America. On the one hand she went
with the beggar’s bowl and on the
other she was blackmailing America
with the threat that if the aid given
to India was not stopped and if more
aid was not given to Pakistan, the
whole of Pakistan would become Com-
munist. 'This is what President Ayub
Khan did in America. It is a very un-
dignified thing to do. It is by no
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means a graceful act to say that here
we are begging of you for aid and at
the same time saying, “If you give aid
to India, we would turn Communist”.
This is nothing short of blackmail.

I have a feeling that even if the
Kashmir question is settled to his
liking, the next move by him would
be that he would want a corridor
running from West Pakistan to Dacca
through the Punjab and the Gangetic
plains of Uttar Pradesh. He would
never stop at asking for things, and
every time he would say that this
would improve the relations between
India and Pakistan. These have been
his pet words. I am concerned with
India’s appeasement policy towards
Pakistan. The more we give the more
they want. It is high time that we
put a full stop and just said ‘No”
to whatever they want.

As far as India is concerned, India
has not begged for aid. It is because
of the respect which the world has
for this country that aid is being given.
It is on honourable terms that aid is
being given to India, not like Pakis-
tan which went there begging for aid
and for help.

President Ayub Khan reminds me
of two other dictators, Adolf Hitler
and Mussolini. These dictators when
they started off their careers played
to the gallery. They had to feed
public imagination with all sorts of
things. But a time came when they
were drunk with power and their
armaments and the balloon went up.
They started off with the idea of just
playing to the gallery and trying to
keep public imagination going. That
was for some time. But that story
was repeated too often. Finally it
resulted in a world war. Similar
would be the case with Pakistan. They
are feeding their people, the younger
generation, with one and the only
thing, that is, hatred towards India
and towards anything that India
does. It is allright for the present.
The slogan goes down quite well
The younger generation is fed on it.
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But a time will come when some
maniac will get up and throw a bomb
on one of our cities. It always hap-
pens that when a dictator’s armoury
of all sorts of things that he could
say comes to an end, he has nothing
further to give to the public and some
unfortunate things happen. If the
balloon goes up, so far as India is
concerned, it will be a great calamiity.
I think we should leave no stone
unturned to take that into considera-
tion and be ready for any eventuality.
Whatever may happen we should be
ready on our frontiers and always
be hundred per cent fully armed and
fully ready to meet any such possibi~
lity.

We owe everything to our Captain,
that is. Nehru. His motto has been:
Y aRear s’

With these few words and thanking

you for having been given an opportu-
nity at long last, I resume my seat.

Mr. Deputy-Speaker: Pandit Brijesh.

Shrimati Mafida Ahmed (Jorhat):
Sir, I hope you will do justice to the
lady Members also.

Mr. Deputy-Speaker: I am very
sorry if I have not done that, but
now I shall be very careful, and if
that is justice, I shall call the hon.
Member after Pandit Brijesh has con-
cluded.

gfeq aw mTiqw ‘'’ (fa-
) ;T AR S ST
TRIEE, gATA SR Afg & e
¥ a3 % gAY ¥ quTfaq geeEt d
v faame s f6d € #R gamE i
fad & 1 it ¢ w7 & 5 fadat
F 9 gR gy R TR & @
aifed | @@ faar g o TrsaTa=y
1 frafor fear & o% fa@ a1
Ffgam s fadw /g F3W | ¥E
¥ wif @, &9 faer 3 e wgam
F g 0 FX AR 0 R F o
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AT A 7 R, @ fadw § w9
From ? Wy e w0 § AT B
Ot A & 1 qeEita # f e
1 WIET HR war w7 frr § &9
AEAAT ST AT &1 gt & 1 afe g7
fram & g @t gt afiew & 95
F g9, fraw, smaw, SmE™, TARR
|TI F7 qTAR FATIHET §Y 1T 063 ¢
gare ¥ afe fifes war g ar gw aa-
FPTCET § AT =T A% 7 & @rg
fFa wa FT =GR FET ARG
g AfT &1 g7 Tag F97 93 | g
agr (“wmeEy war g, Nif: Ay
e fagg % =foem”’), s
FIFEET F IR HEGIX ATEH FT ATHA
@ T g ) g 3w Afa &Y
Iy TS AEEAAT FT T T &7 &
f& g0 999 U @ FEERK FH
oI FWQ & | §AT TF QT FAQI FIT
F FTO0 ST HIT 4 I A1 ;A FA0T
g Ifer 1 gAR T WY G I W
[OAT Y AT FI @7 F faam g o
afg zq faams qrawd & 419 gEgR
far ar g A nfess Y g\
AT | & aAg fagr gan A v gw
oo §99 @ & ar A #y fedfs
gAY | TAR T AT ST A aqT Q@
€ f5 nfsmm &1 s g
afg ag a9 mrosr # @ qww o T
et wafs gaw forg g ¥ faem
FT A FT ARTET FT Fea137 fhar w1
qiffea™ &1 57 2 fram, afs s@ waax
93 gAY WA a1 g W ARG F
frre #1 wiw F faeg qoaTET @9
@, “a@wT saw e, ¥ fwera
F7 gfg gy quimar e fRar g ar
T qifeeam gET WX 7 S9F U Ag
fat =& gar fa< o3 #@T ) T o
TR W TF T I A W O
I GATAAT F q T I QI
gar M7 ag 91 €1 Ay feafx
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g amm o1 § 1 M g A Ay
qifeara &1 gaq famto fFar 1 s
qr#f 2 d2fas Afa mroe § & wd
W fora¥ fo wroor wifeama & faafor
9T | 9AF qREE Sl AP gH FY
R ¢ 39 saqag #1 qf o ag §
9 AW 9gaT 91 @ € WK WAy 39
giffa %1 gy @ AW ft T
FUT a¢ FL ATET 1 @ & a4 94
¥ AR ATy @I AL G AfRA A
F s gardy dwmn w1 wtarwor e
A wrwwer ST feay | W T ag @
fr fergeam v sifa g @@d A
T 9 A1 SRET FT §, 7T FE
e F@IETAR qq AL WEFL F@qw G
qWH @A g d9 A ATHI &9 SR
% 78 w@H W vafq, g e =
FHTT T &7 47 & | 99 7 99 ag @7
f& aa g gifeeE & gt =<
o1 Y & &Y I arn fw few gara ag
7 fawre &1 ? 3a% wfafam @ &
e wEqe e W agl § A ga-
fae = F W gAR FAT AHAW FI
fear | T g wfswE ®1 AW
FE N A A9 T § N AT AR
T AT F N TGS FIA FT A
&1 81 AT ¥ | A ag & 7L g gk
e 98 Y g=9 a9 W1 @ 9, g3 e
FWaR) Fg H @ g T uE
awr § free =8 9@ 4 f5 ga T
e fax T AT A

T aoAfa ¥ gw 9 @
@ & o1 FHE, 7 39K & fag gH w1
¥ A feafa Y a7 s AT 38W 0
afg gg #Y sry T Y Wr  drEE
afz argamE WY F A Sq AEgERY
[ AR TB A AT AL & ) B
e AT TfgT 1 AR AW A A
1 TIfgT | T T W FY A A
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1 7w & AR e 3 e
T § HEAT AT W& T Y
qiffera & St e, @f sanfe $3
wEswAghad @& 2 @
Ol | W I8 741 2| @ & f nifse
fAtaT agr 9IgT WI FX R uX A
FOdT o7 @ & | A ¥ fAewta mir
N g Y R H AW oW oA @
& 1 F g g WK 9% foa-
7T FRAHT AT Y SF Y F TS
for g =93 ¥ 47 AR & g Ao
ae W @ € 1 3ad fegufeaw ¥ ST
FaA T wfw @1 ag wrgfea
FTeE M A T, T 97 § g
B A G A wg AR MR T g
oy g ar fomd wdmar @ owraEEr
Fod A W D 3T g A ¥
oA FT O g W@ WL AT AseT
T R § 1 afesam & 98 & @S
FTEY 3T EIFT AT & HIX I8 T ATHLC
FAR I F APy WOSH F1 fawE Ty
£ 2 gw S Y I AT wF, F TG
FFY § a9 gv wuAy defaw Afq &
AT EU i AgEH AN AR AR 1w
iEE® a8 | o fF g
T AT ATH 1 @TE FIAT TR &1 &
oS GG ¥ Y gLy % daar
¥ oW TG & A FER A &< afwaat
fraFyas AR T QE ST
Ay F fer Afemer skoafs-
AT § FT FAT A1ET | 3@ F q_E
% f& afm +1 v oF gt v
T AT &, T AT gHT N a9 T |
RESSELERCICICIEREC RO
o 8, o @ 9w ¥ wehiva Tt
R AT ¥ 1 G WY GZA ¥ F=04T
a4, W & faF vao s ¢, e
Iq Y &F WA ¥ oW, w6y fog
H gEuw ®AT Tifgd 1 §aR X
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™ A1 TEA T £ AT g9
st arfzo o< g & @7 & faw
TS A HIAT AoqE AT H A AL

;3'

HEEHT F Y Z7 TAT g §, 97
S Ug A% AT @1 E, IF F Arsfag
AT T g femear =G Tfge 1 @7
R 9iwm afaz §, afz g7 ¥ §O
¥ ger ¥ SfFereT w741 &, afx g
A § arfe @A TEe & fod gaw
a1 ¢, a1 f& gardy iz ¥ 71 39
€Y 941 &, Y A€ 3T AN { AR AW
Tar 3 A wd zT A afz
T Aga 4t g, AL &&IE
1T Ff7 e g A T T A A
A G g | W g g A
sfa gz A, wT g gad #
faw1T &), & 2w #1E 47 FE, AT A
A, IF F BIE W TT T ATAT A g1
w4 fad ga ¥ g afwr w1 fam
&1 5T afsaal #1 arew F fAag srasaT
ol g fear ¥ waea 1 =TRew

g® ¥ T ¥ ag fadzw F
SR § R g OF TG Y A O
AE T IR FAR A F M
gaf q7g #1, g Sfaq T ¥ 1 A
g ST gt § R qa T UF
g F 99wy kg geEew enf
FCE, A GEF AT A A TG
T FTHIX OF Rt § avaew enfe
ST &, a1 g A @ fawmer & f 9w
F g gET FEgT fFE 9E Y
= gF s AT i e,
S XY TS Y AT Ry g A0 |
# g 73 wTe § 6 sauEs ¥ A,
o fr o U ToF &9 T g, &
W Fai efia g AT At €
AT & A9 27T g A AT

f& g onf@ $@ & F@ gl

348(Ai) LSD.—10.

SRAVANA 25, 1883 (SAKA)

Situation 2524

gAY 2, 99 G4Y wERET 7 i A% 3w
raed § IFTH TG A0 | T GAAT §
fF ou fawa ¥ ga ge@ ¥ o w3 &,
I K1 g2 T ST AT | AT
AR 5 A iy g &
ST At AT @Y %, A7 ST AEd o

St 7ETR v g1 @ ¢ T A
TY[ A S AT 73T AR F §, 9
AT I § | § gARar g i g
HY Y F 75 ©F T q@-T7 51 F Hav
g & oo ¥ wfafafy agr o
gy &, S §T F1 agi fefaa fear g
fF 3 sy o a1 Ay @A gyt AE &
™A #as ¥ ufas NN &
T gEIF TEAT HR FI7 GA-gvaey
it F Jfewdr &1 I g
T ag I AT F FT 7y (57
9H Tifgd wRFar ¥ wfus ¥ wfs
L ST FET 1 JozT FIAT 0187 |
# guaar g 5 59 faam & guw w9
HEIET qET AT F AT q1FH FT
QE AT M@ AN Y ;A
faer WM 8, 39 &1 ARG A F T@AT
wTfed, FMF 46 F W 339 720
ST F F T AT IS F g gamr
JUEN A FH | 3H 9 F a7 agw
A qrENE /N Ed |

wzl TF NCFAW F g g,
ag @ ‘a3 3T FmEw 1 Fifa
Frama | o 7 vH5ia g g o
¢, 7 gooaT Y TR AT g F
SRR ¥ F¢Y AWy | T 99 3,
7 qifrea AT | 59 fo qm Ay
g, gEes, W A FAE FY
sTaEEar g | A s g fF g
Feeuar 1 Aifa aqF Feaar # Afq
grfY, | qeeaar # Afq gefv
R 3 & gasar awdy A
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[ ofea a1 ar @ ‘a7’ ]
& SRt & ;R F AT FHRA
quNT FLT § !

Shrimati Mafida Ahmed: This
debate is taking place at a very
crucial juncture of world affairs, and
this House is now discussing the policy
of the Government of India in rela-
tion to the international situation. This
is the first time when you have been
kind enough to permit me to wnarti-
cipate in the foreign affairs debate,
and I am thankful to you for the same.

Since several Members have dealt
with the world situation in a com-
prehensive way, I would like to be
very brief in my observations, and as
I am having the first opportunity to
speak on foreign affairs, I want to
deal with the aspect of non-alignment
which is the very essence of our
foreign policy, and which has raised
the status of India in the comity of
nations of the world. There was a
time when India’s neutral and non-
alignment policy was looked upon with
suspicion by the big Powers. No one
understood the practicability and
sincerity of this point of view, but to-
day we find that India’s non-align-
ment policy has become jnfectious.
Soon after her Independence Indonesia
was the first country which fully
appreciated our foreign policy and
adopted it for herself also.
In a ghort span of time. this
family of non-aligned nations grew
and today it covers many countries of
Asia, Africa, Europe and Latin Ame-
rica. It is an achievement which
world history will record in golden
letters. It would be a matter of pride
for the Indian generations to  come
that one of their elders, Shri Jawahar-
lal Nehru, was the architect, the maker
and founder of this new concept of
foreign policy which seeks friendly re-
lations with all countries, judges all
international issues on their own
respective merits and advocates the
principle of ‘live and let live’.
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I am somewhat amused to see Pa-
kistan’s reaction to the non-alignment
policy of 1India. This is the only
South-East Asian country which has
chosen most dramatically to condemn
India’s foreign policy, a country which
till 1947 constituted a part of the big
Indian family. It is a great pity that
mere geographical division of the
country has made the leaders of Pa-
kistan so lopsided as to forget com-
pletely their ancient past.

Now I come to the significant
psychological change of the big
Powers which is another landmark of
India’s foreign policy. There was a
time when only the views and atli-
tudes of the big Powers mattered. If
anybody carefully observes the chang-
ing international scene, he would find
that there have always been trouble
spots during the last decades and
whenever there were troubles, small
countries, particularly, the Asian
nations, did not count at all. It is a
matter of great satisfaction for us
that small nations, particularly tne
Asian countries count today in all the
deliberations of the big Powers,
whether inside or outside the United
Nations. Asia is not at present treat-
ed in a cavalier way as she was until
15 years ago after when the destizies
of the defeated nations were to be the
Second World War settled, then only
the Big Four met. The small nations
who suffered immensely the horrors
of war were not consulted. This was
the situation in 1945. Today out of
hundred and odd members of the
United Nations, something like sixty
are small nations. Whenever they
combine together, they can sway the
deliberations of the General Assembly
of the United Nations. Whether it
is trouble in Laos, whether it is
trouble in Congo, whether it is the
issue of disarmament or any other
matter, the small nations’ voice is
recognised and the Big Powers are
always anxious to carry their voice
with them. For this new change im
the relations between the Big Powers
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and the small nations, credit no doubt
goes to our Prime Minister who gave
the first call to the world that small
nations would not brook indifference
and that their voice should be heard.

Now I come to the issue which is
really agitating theé minds of the peo-
ple of India. After reading abcut the
great drama of sycophancy and politi-
cal meanness enacted by President
Ayub Khan in America, 1 feel it was
the mission of an inexperienced coun-
try. I should like to record that at
least America did- behave like an
experienced and great country on this
occasion. There was a great shock in
the American press, public and pcliti-
cal circles that President Ayub Khan
should go to the extent of telling the
Government and people of the United
States what should be their forcign
policy, what should be their attitude
towards India and so on. In ‘act,
President Ayub Khan told the people
of America what he would do if he
were the President of the USA. I
would like to leave it to the people <f
America to observe the social impact
which President Ayub Khan made by
his recent visit. But I am most dis-
tressed, however, at his irresponsible
utterances on Kashmir and America’s
economic aid to India. President
Ayub Khan is trying to solve the
Kashmir issue by an anti-Indian
slanderous campaign.

After outbursts of anti-Indian oro-
paganda and crossing all limits of
democratic decency, the President
of Pakistan, in his Independence Day
broadcast, termed India as Pakistan’s
great neighbour and expressed Pakis-
tan’s desire for peace and friendly re-
lations with India, and to have an
honourable settlement over Kashmir.
He speaks both of peaceful and warlike
means of settlement, and I am confi-
dent the Government of India is alert
about everything concerning Kashmir,
and is ready for a settlement which-
ever way Pakistan might choose to
have it.

In recent months, the President of
Pakistan has made so many statements
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about Kashmir. He threatened the
United States that he might be inclin-
ed to turn towards China if USA did
not support Pakistan in its dispute
with India over Kashmir. A few
months back we heard of Pakistan’s
intention to have border talks with
China. The so-calleq border prcbiem
which Pakistan wants to talk about
with China is about a territory which
really belongs to India. Pakistan is in
illegal possession of it, and sooner or
later Pakistan has to surrender it to
India, if her professions to the adher-
ence of the United Nations Resolution
have any tangible meaning. I wender
if in international law, a usurper can
have any authority to talk with a
potential usurper about a stretch of
territory which belongs to India.

17.31 hrs.
[MR. SPEAKER in the Chair]

Our Government is protesting
against it. Protest is one way of re-
flecting our reaction against the inten-
tion of Pakistan, but I would urge
upon the Government to think of ad-
ditional ways in which these illegiti-
mate talks can be prevented. I take
this opportunity to tell the Govern-
ment and people of Pakistan that what-
ever may be their sinister objective,
the projected talks will take Pres:dent
Ayub Khan far, far away from his pro-
fessions of having friendly relations
with India.

I also want to make it clear that
President Ayub Khan need not think
that any section of the populaticn of
this country has the slightest sympathy
with his concern over Kashmir. Forty
million Muslims stand solidly behind
their great leader, the Prime Minister
of India, over this issue, and would
make any sacrifice which the coun-
try expects of them to make.

Not only has the President of Pa-
kistan been shouting for a settlement
of the Kashmir dispute either by war
or peaceful means, but he is dumping
all the latest weapong from that great
Power, America. President Ayub
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Khan firmly indicated to an American
journalist in Rawalpindi in June last
that “the USA should be mindful of
the fact that if Pakistan’s territory
was violated, she would spend her
time in dealing with the enemy rather
than putting American weapons in
cotton wool.” We are shocked that,
in spite of these hot words from the
head of a hostile country, neither the
US Government has put any restraint
over Pakistan, nor our Government
has sought any assurance from the US
Government in this regard. Only, the
US Government have gone on rcpeat-
ing that the arms supplied by them
would be used only against Commu-
nist aggression.

We however appreciate that jn spite
of President Ayub Khan’s browbeating
America’s economic aid continues to
come to India. The new Government
of the United States, the Kennedy
Administration, has shown much
imagination and boldness in reoricent-
ing jts foreign aid policy, and I do
hope that the US Government will
have similar boldness to assure the
Government and the People c¢f India
that the Government of U.S. will de-
finitely intervene if Pakistan uses
their arms against India.

it o Ao AfrF (T a1 FITAT):
fqo eNFT, § 99 T T3A F5% WAH
1 I TFLT T AATLHAIR AT TZAT £
sy IR foed fzal s=ET T 40
IH FHATA I+ A% 1 X 72 FAr
femg ok #3 foar 2 i T
wfEd $HAT g IFT T 1 T FEHIT
F qIAe 9X AR T ars Ry
AR AT AT BT AN ¢ | FRAT
FAR 7R fegeae & @ &
Eaar mfedy § #t= 59 FEY £ gW 9
&, e ¥ qwm a8 a@ get A
M= AFH qa321F aasy fon 2
¥ TN, 18¥c & faT 40 MAe Mo
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# o FgW gd 9w wAlwr AAEed
% 3 ISEW & @ frgwa & arg
FRATT & 375 *1 a9y frar &

“With the accession of Jammu
and Kashmir to India this foreign
sovereignty went over to India
and is exercised by India and that
is why India happens to be here
as a petitioner.”

o
W

4 gA3I3  AaE d wadar
TG F AT THT F IAGE F
IR A1 3H F AT T 9T gL ZRAT
qadsT ¥ AAER F qZ WA @,
# 7z WA WgT g famew ¥
g maw ¥ f5 ag #9r 717 oY, ag
F1 7% e % f5aw faar ez aifseara
¥ 7 BT ARIA WIT & AT AEAFT
Fag A A AA0FT F ATAF qE A
7g 7% fe=rm § 5 97 feegeary &1
AT AT 37 (997 & faq eqars
qr FIfETaIa AT A 92 IT BRI
I 5 9g Bz w@T wIT A F
q TF 60 BT Fiferw &% w9 w0
TEA R GAAA F1 | A g8 gEAT
o fagmaT graAd ¥ /I 3,
f& 7z madEr 1 GGgEa & O
AT gTFT ARG 2, I TETa F
gl AT FEA FqHATT F T
97 wIitEad & 1 F 790 A" T TG
ITAR AT TF w7 A3 fAo I
¥ a1 37 5 Qe F AT FT goAAr
F 9IAATT 9% 77 93 37 AWA T
i dt wEAr a9 3T 0 93 FrEAr s
Ay & OFa arzd 1R e A mIa
F17 71 & fad oz af £ &, 7
iHE TMAF G FqT9IT AT I F
313 ag Mgy § 5 3ivar ¥ Aqa Y,
TR AF AG ATZT & F Tgegeard Wi
qEETT ¥ A FE IZT< g, v I]
AY7 JET afFETH ® T wEQ
2 959 §, AR 98 97 &7 agy ARGq
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Shri Joachim Alva (Kanara): Mr.
Speaker, Sir, last night on Indepea-
dence Day, at 930 p.m., there was the
programme of European music in the
All-India Radio, and the first and
second items were musical com-
positions which have been composed
and sung in the Vienna orchestra. The
composer was a gehltleman who had
come to India and the first musical
composition was in praise of the
Prime Minister of India. The second
was about the Plans of India. It thrill-
ed one’s ear to hear powerful German
music sung by 50 musicians, and I
went on musing in my own mind whe-
ther we have that same note of thrill
in our external regicns of friendship.
We have created friends in South East
Asia, we have created friends in the
Arab world, we have created friends
in the Afro-Asian world, whether the
zame thrill of praise is being sung in
praise of India in favour of India, that
praise which was sung for the last so
many years.

But today where do we stand? It
is Nehru’s brilliant, great star of non-
alignment with the powers of the
world, which has been founded on the
ancient philosophy of India, on the
foundation of Buddhism and Hinduism,
that is there. Is that resplendent star
of Nehru's non-alignment remaining
still, or is it ascending or is it moving
downwards? That is the question
which you and I have to put, because
Nehru alone cannot think for
India, nor his Foreign Office. The
Parliament of the Republic of India
will have to come into this picture.
Nehru has done his best for the last
15 years. He is an ageing man, but is
still in very good health. But how
long are you to preserve his para-
mount position in the world affairs?

We summoned a big conference in
regard to Holland against Holland to
help Indonesia, We stood by Nasser
on the Suez issue and against the
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British and even the British Tories
have not forgiven us for that. We
hLave championed the cause of China,
an unpopular cause. We do not care
what dividends are being paid to us.
China has stabbed us in the back,
occupied our territory and have come
with their planes many times into our
territory. That is most unpardonable.
They have thus stabbed us on our
back. We do not care about the
results. But we must state our posi-
tion. We have been the centre of
moral gravity between Asia and
Africa.

Our officials are handling our poli-
cies. They have got the vision, but
they have not got the liberal spirit.
Some of them were under the British.
They cannot change overnight. Look
at the small nation of Yugoslavia.
Five yearsago, when I was in Belgrade
for a few days, a lady asked me:
“What ab-ut all of us joining toge-
ther?” 1 almost forgot her remark.
I recalleqd it only when the Belgrade
‘Coanference was coming on. I used to
see her in the gallery almost daily,
more than the wife of any Ambassador.
She was then in Belgrade, the wife
of the right hand man of Tito, his
secretary Dr. Vilfan. The Yugoslavs
have been working on the Plan for
the last five years. We have
‘been caught napping. The Belgrade
Conference is coming. We are grate-
ful to the Prime Minister because he
is going there. He is going with an
official delegation. Where are the
Members of Parliament and the public
of India who can lobby for a confer-
ence? We send even Members of
Parliament—forgive me for saying so
—who cannot influence the next door
neighbour or somebody sitting in the
front or behind. How are they ex-
pected to change the fate of nations?
We cannot do that.

T had the humble privilege of being
with the Prime Minister on the plane
to UN. I saw U.N. last year. I was
not a delegate, but I saw it as an ordi-
nary man going to that forum. I also
saw how we carry on the name of
our Prime Minister and Shri Krishna
Menon, but not on our delegations.
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Our delegates must be warm-hearted
fellows who can influence others. 1
am glad my hon. friend Shri Nath Pai
referred to this point. Today the
Americans have changed their policy.
The British never allow women to go
even to their naval ships. But the
Americans, in Delhi last week—the
Chairman, Chester Bowles—allowed
the wives of Ambassadors to take part
America is changing, but India is not
cnanging. We carry on our foreign
poiicy on the back of our Prime
Minister. How long can we carry on
like that. We want men who can
push along themselves with Africans,
the Asians and the others.

I was in Africa. I spent two weeks
there, and I demanded of the Indian
Mission there to show me the house of
Kenyatta. I went there and found
that the poor daughter of Kenyatta
and his wife were building a house
for themselves. I wanted to know how
much money was donated by the In-
dians. The most fabulous houses I
have ever seen built in any part of
the world are there owned by Indians.
Is it not right of the African to ask:
“Where is my house? Where is my
patronage?” The most beautiful
houses I saw there were of Europeans
or Asians. I looked with my eyes
open. Is not the African entitled to
ask, where his house was? Only
yesterday, a lady, the wife of a former
Indian Ambassador, said: “Oh! the
Africans are uneducated”. These are
the wives of our Ambassadors who
represent our country! We want the
wives of our Ambassadors also to be
good women who, though they do not
take a drink or smoke a cigarette, can
talk on behalf of the country and can
give a good lead.

In Africa we shall be turned out in
the next ten years if we do not change
our policy today. And what does my
countryman say? There was an
M.L.C. in Mombasa who told me “Oh!
Mahatma Gandhi? He fought for us,
not for the Africans.” He frught for
the independence of the Indians”. I
asked: “What? Has history changed
now?” Another man says “you have
to go back to India if you talk like
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[Shri Joachim Alva)
this. You will, at any rate, do dis-
service to us”. I said “shall I close
my eyes? What? Shall I speak
untruth?” we have no place there.

The British race is a very clever
race. They will make terms with the
Kenya people and we shall be out.
Sheuld we keep quiet? We went as
third class citiens to Africa, but today
we are super-Brahmins and super-
citizens. Unless we change this policy
today, we have no place there, I feel
that today in the Congress party—I
have to speak out very frankly here—
we have to be shaken up. Our delega-
tions to the United Nations compose cf
people who cannot influence their
neighbours. How do you expect them
to change the fate of nations?

I asked one of our Ambassadors at
U.N. whom I entertained and on whom
I spent Rs. 300, ‘could I look you up,
could I talk to you?” He immediately
replied: I have to see what my diary
says; 1 have to see whether my lady
secretary has fixed up any appoint-
ment for me. I never looked him up
again because I entertained him and
still he did not have the courtesy to
behave properly. Yet he was the re-
presentative of a big country. Now,
how can we carry on in this way?
We have to speak high of our Ambas-
sadors, But how can such things go
on? I can go and ask the Prime
Minister “Sir, give me an appoint-
ment”. He will look int> the diary
and give me time either today or,
maybe, a month later. In any case,
he will immediately tell me “I will
give you such and such time on such
and such date”. But not so this
friend, whom I have referred to. These
are the things happening around us.

We have to change them, and change
them in a big way. The Prime Min-
ister, or the Minister of Foreign
Affairs, has to be supported by a vigo-
rous and dynamic Foreign Office. One
foreign office official alone cannot dis-
charge all these functions. These have
to be linked up with the public opinion
of India through Parliament. Where
are the men lobbying? Where are the
gentlemen and ladies who can lobby,
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who can talk 1o the Africans on equal
terms? He must be able to sit on the
ground and the African will fall like
a friend, but only if we talk to him
nicely. But we are not prepared to
talk in that way.

The Muslims and the Aga Khan,
in East Africa are following a
better policy than us. The four Asians
Muslims boycotted the KADU Gov-
ernment in Africa. I was there on the
opening day. I talked to the Gover-
nor. The KADU was sitting there and
the KANU was sitting there; just as
the old British pattern here; nothing
more, nothing less. The Africans
shouted just as we are now b 8.
The police came; yet, they shcuted
against the Government. The four
Asian Muslims were not ready to
carry on with the KADU Government
formed a few months ago. In the
KADU Government who ar: ther2?
The Asian Indians and Hindus. I
am neither a Hindu nor a Muslim.
I am talking as an Indian and I say
that the Africans kncw what they
need. What a policy is this?

The Aga Khan runs two papers
there, the Nation and its African
counter part in Swahli language. The
Aga Khan said that the paper in
Swahli is run and put to bed by
Africans themselves. Now if you
have got Africans to run a paper in
African language for Africans, do you
think that the Africans cannot take
care of themselves? The British in
-India sometimes talked in the same
way: you cannotf run the Government;
therefore, we are running the Govern-
ment on your behalf until you are in
a position to run ycur Government.
Today Africa has got a population of
120 million blacks, as against 5 million
whites. Today Africa is in the throes
of freedom and has got 27 members in
the United Nations, How many of
them can we claim as our own friends?
Are they in our pockets? We do not
want them to be in our pockets. We
want them in our hearts.

One of my west German journalist
friends asked me “Oh! you love the
East Germans?” I said, “Excuse me,
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I love both the Germans. My heart is
big enough” to which he had no ans-
wer. Now, this i3 the way we must
get along with people. We must have
Ambassadors who will be able to dis-
charge their responsibilities with
courage. One Ambassad-r kept me
waiting for ore hour, but the British
Ambassador came in and called on
me. I am sorry, I have tc mention
this. That British Ambassador is one
of the ablest Ambassadors I have ever
met, the grands~n and a relation of
Macaulay and Trevellyn. He said, “I
am going to call on you”. I said,
“Please do not mind, I can take care
of myself”. 1 am mentioning this so
that people will know here as to how
cur representatives are functioning
abroad.

Here we must remember that for
fifteen years our Prime Minister has
carried his countrymen on his back
and across his mind. He cannot carry
them for ever, Who will next carry
them? What will be the next change?
Are we going to allow this leader-
ship to pass into the hands
of cther countries? No. We must take
the leadership upon ourselves. We
must have the moral leadership; not
of armies, not of guns, not of super-
sonic aircraf's, but the moral leader-
ship. If the moral leadership gets out
of our hand, then we will have no
place in the world and we shall have
to step down.

Let me now come to China. China
has been very unfair to us. In this
great foreign affairs debate today, not
one member of this House has sta‘ed
that there have been many aerial in-
cursions over this country.

In 1956 I was the first man to say
that Pakistan would be armed by the
end of next vear and qualitatively and
quantitatively it would be the biggest
air power in Asia. The Hindustan
Times frontpaged that statement of
mine in its issue of November 24, 1956.
I said that qualitatively and quantita-
tively Pakistan would be the highest
power in Asia and everything else
would be next.

Now comes China. China is manu-
facturing big planes with the aid of
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Russia. When I asked the Chinese
last time I went there, ‘Please show
me a military camp”, they took me
to a stage show saying, “This is the
military camp”. Now they will not
show anything to you. No one would
show it. But our country is an open
country. Today the Chinese have
been very unkind to us. I have been
to that country. Some of my hon.
friends would not listen to me on the
last occasion when I spoke about
China. My own partymen would not
listen. But facts are facts. The
Chinese  today are obsessed with
America. This thing is sitting ¢n
their heads like a big volcano. They
hit back like mad dogs. But must
they hit back at India which has
stood with them  through all these
years? Must they hit out and occupy
our territery? Occupation of our ter-
ritory is one thing, but their planes
are going to fly over the country. Are
they going to fly over the Parliament
cf India? We shall neither under-
estimate nor over-estimate this danger
As realists we have to take a very
firm view; otherwise we are gone.

My last point is about Pakistan. I
want to know as to what happened
after the hon. Prime Minister wen! to
the U.N. Before go'ng to the UN., he
went to Pakistan and signed the
Canal Waters Treaty. We are in-
terested in happy relations. We shall
not have the old British triangle, the
triangle of the British. the Hindus and
the Muslims—three pecple and one
triangle. In the present triangle, the
Britishers are nicely out. They have
become our friends and now the
Americans have stepped in. The
Americans seem to sav, “Money on this
side and planes on that side; fight
among yourselves”. On the last de-
bate, I paid President Kennedy .a
tribute because I was present in
America last year at the time of their
elections. He is a very great, iiberal
statesman. But we shall not depend
on any nation. We have to help our-
selves. 1 have seen with these very
eyes how we fought among ourselves
at the Simla Conference, at the Wavell
Conference. I have seen how the late
Mohammed Ali Jinnah called us in
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and threw us out; how the Simla Con-
ference failed; how this country was
divided into two parts. I also saw
Master Tara Singh there, That chap-
ter is over. But are we going to have
it in the international field? Are we
going to be dependent on the good-
will of America? We are grateful to
America for the en:rmous help thai
she has given. We are also grateful
to the Soviet Union for being the first
and the only big power to say, “We
stand by you in the matter of Kash-
mir” and not the Chinese whose cause
we had advocated in the United
Nations. They never said a word
about Kashmir. This is a very dan-
gerous posit on.

1 was the only M.P. present at the
airport when General Ayub Khan
came here. 1 went there as a jour-
nalist and as a student of international
affairs. I found that President Ayub
Khan made a great impression. There-
after we took up the Canal Waters
Treaty. The hon. Prime Minister
went there. He came back a very
tired and exhausted man. I say him
in the plane very, very tired. He
went immediately to U.N. and was
caught up with U.N. affairs. But
what happened after that? Where
.did the change come in? I think that
is a cause which we have o examine.
Can we depend on statements made
by other Ministers which can bring
these two countries perhaps to war?
‘We are not in a very happy rosition.

We have got the Kashmir problem
on the one side, the Naga problem
on the other side and we cannot pro-
ceed on the Goa front. These are the
three things, Today we can pat our-
selves and say, “Everything is happy;
everything is green and rosy in our
garden”. It is not so. As realists and
as guardians of the security and inde-
pendence of this land, let us hold it on
tight, Let our foreign policy have
guts. The foreign policy has great
moral guts, but let it be discharged by
men and women who can deliver the
goods abroad in the right spirit and
not left to mere officials. It must be
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left to them perhaps. Perhaps a day
will come when more and more of
them will come. The little country of
Yugoslavia said, “We chopped off
everybody's head”. But wherever you
go, in every country and in every
capital, you w:ll find that Yugoslavia’'s
ambassadors are almost the besi and
are almost in the front rank. Every
Ambassador sent out is a man of front
rank ability. Why can such a little
country like Yugoslavia do it? We
have to consider all our tools. We are
not in a very happy posiiion. Mazy
God always preserve us!

On the 15th August, 1947, there was
a great rainbow at 5 o’clock on our
skies in Delhi. That was a happy
sign though there was bloodshcd 1n
Lahore. We hope that we will cver-
come our difficulties. But these are
very grave matters. We are today at
a very grave turn of history and we
do hope we shall overcome them if
probably the right thing is done.

Mr. Speaker: Shri Mohammed
Imam. We will sit for ten minutes
more.

Shri Mahammed Imam (Chital-
drug): I will need a little more time.
Usually the t'me alloted is 15 or 20
minutes. I am the only spokesman of
my Party.

Mr. Speaker: We have allotted six
hours for this. I have tried to give
opportunity to every section.

Shri Mohammed Imam: I think the
hon. Prime Minister said that he would
need only half an hour. Perhaps
another half an hour will be available
tomorrow morning.

Mr. Speaker: Where is the half an
hour?

Shri Kalika Singh: That may be for
others also.

Mr. Speaker: The hon. Member may
go on. We will finish.

18 hrs.

Shri Mohammed Imam: Mr.
Speaker, I had the privilege of speak-
ing on the Foreign Affairs debate last
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time, when I said that the communist
bloc are practising and they have
adopted a new form cf imperialism.
In pursuance of this policy, the Rus-
sian bloc has built a big empire, cail
it a communist empire in Eastern
Europe wherein more than a dozen
countries have become its satelli‘es.
East Germany is the latest victim.
Sim larly, another communist country,
China, has been making an attempt to
build another empire of i‘'s own in
South-East Asia. I said last time how
India’s n-rthern borders have become
vulnerable after the Chinese aggres-
sion. Secondly, China has been try-
ing to build up a communistic fort
wall around India and also create a
hostile atmosphere. Its latest inter-
vention in the affairs of Laos is very
significant. Laos was a neutral coun-
try. One day, we find communist
intervention which led to civil war
and which practically threatened a
minor world war, Of course, negotia-
tions have been going on. Why I am
referring to this is, China, as a mighty
communist power, wants to have a
hand and wants to get domination and
communist domination in every coun-
try in the east and South-East Asia.
It is in pursuance of that policy that
China illegally and unjustifiably has
encr-ached on the northern borders of
India, which encroachment has made
the northern borders very vulnerable.

This House and the Government of
India and the people of India have
shown a good deal of concern over
this, and they have asked the Prime
Minister and the Government to be
very firm. It is true, the Government
and the Prime Minister were firm. But,
of la‘e, they have begun to show signs
of appeasement. Formerly, it was
stated by the Prime Minister that he
would not negotiate with the Prime
Mnister of Chinese unless the aggres-
sion was vacated. Suddenly, he agreed
to meet the Chinese Prime Minister in
India in disregard of his own previous
announcement. This invitation to the
Prime Minister of China was resented
to bv a good number of persons in
this House. Especially, I remember
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my hcn. friend Shri M. R. Masani pro-
testing that he ought no! to have been
invited and stating that he would re-
fuse to shake hands with a man whose
hands are smeared w:th blood. Any-
how, all the efforts made, the setiting
up of the official teams and the various
approaches have failed to bring in
accord., All our efforts have resulted
in a deadlock and I do n:t see any
tangible evidence of this deadlock
being resolved. There is a feeling
among us that the Government. espe-
cially the Prime Minister has been
adopt'ng an appeasement policy. It is
a policy of appeasing the Chinese. I
may give two or three instances.

For example, the President in his
last Address to Parliament stated that
India would have only a peaceful
approach to this problem. Again, he-
stated that we shsuld wait till China
persuaded herself to come to an agree-
ment. That means to say that the
init'ative should lie with China to
come to a peaceful agreement. Again,
today, we heard the Prime Minister
stating that the Secretary-General
without any invitation approached the
Chinese authorities; many people have
pointed out that this was a humiliating
affair and that the Prime Minister
ought not to have sent his Secretary-
General who is practically his envoy,
because that means that we are beg-
ging the question, and we are showing
our humility and our weakness.

So, I beg to submit that the Gov-
ernment and the Prime Minister give
us the feeling that their latest policy
towards China seems to be a policy of
appeasement and not a definite and’
determined policy. The Prime Minis-
ter today stated, let us wait and if it
is a question of war, let there be war;
that is how I understand it. He said
that he would not hesitate to take up
arms against China.

It has been pointed out by many
speakers that China is not an ordinary
country. It has been building up arms,
and it may even manufacture atom
bombs. And what is more, it has a
sirategic position. It has been trying
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to convert all the countries around
India into a communist bloc. So, { do
not kncw what the situation will be
after some time, especially when India
is wedded to the non-alignment policy.
I submit that at least India should take
over the leadersh'p of South Asia and
other Asian countries.

Yesterday, I met some friends who
had toured in the Philippines, who
had visited Laos, Saigon, Malaya and
other places whose representatives
.said, “We are helpless; there is nobady
to guide us; there is nobody to lead
us. We are thrown ag under, and it
looks as if we are at the mercy of the
Chinese, and there is nobody who can
‘bring us together; that is our fate; we
look to India as the biggest country
in Asia, and we look to the Prime Min-
ister as the most interested person in
peace to rally us round him, to guide
us, to shelter us and to lead us, but
this leadership is wanting.” You know,
Sir, that the Prime Minister has not
shown much interest in the affairs of
the countries of South-East Asia,
whereas he has shown a good d=al of
‘interest in the Western countries.

The Prime Minister has even shown
his concern regarding Cuba, and he
had his own remarks to pass whether
they were invited or not, in resnect of
‘Cuba wh'ch was threatened by com-
munists, Cuba which is nearly 50 miles
from America; and perhaps, unasked,
he gave his opinion, and he showed
his concern, which created a good deal
of resentment in America, and which
brcught a good deal of criticism. But
‘the Prime Minister has not shown zny
concern or any interest or any anxiety
about maintaining the peace and in-
tegrity of the countries in the East arnd
round about India, especially the
‘South-East Asian countries, except for
the fact that he has sent the Defence
Minister to take part in the Geneva
‘Conference on Loas. That is the un-
‘fortunate position. That is the feeling
in all the cauntries in South-East Asia.
‘that India is not properly leading
those countries which are looking for-
-ward to be led. That is why I said
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that if there is going to be a war 1n
three or four years, I do not know
what the position will be. India’s
position will be very vulnerable.
Action must be swift and immediate.
If ycu are interested in taking back
all these territories, please do 1t at
once, as soon as possible. But if the
policy is one of reconciliation and if
we are afraid and do not think of it
but continue a wavering policy, the
consequences will be very dangerous
to the future of India and the safety of
India.

That was why last time I suggested
that our non-alignment policy would
not be impaired if India led all other
South-East Asian countries and form-
ed a compact and that India should
lead all those countries which are de-
mocratically-minded; all the democra-
tic countries must come together for
their own s:72ty =234 for their own
future.

Now I come to the most important
question that has been troubling the
world. All the attention of the world
is rivetted on Berlin and West Ger-
many. I crave your indulgence for a
few minutes because it is an import-
ant subject and I was in West Ger-
many recently when I had occasion
to study the situation in West Berlin
and in West Germany, Mr. Khrush-
chev. the Russian Prime Minister,
talks of peace; he talks of disarmament
and of panchsheel, But I must submit
that his attitude is far from conducive
to attaining peace. His attitude is far
from establishing peace in thig world.
There was the break-up of the Sum-
mit conference on some flimsy ground;
various other summit conferences also
broke up. Again his attitude in the
U.N. General Assembly, his undemo-
cratic expressions and ‘famous’ gestures
on that occasion, widened the gulf
between East and West. Again, he
has been displaying his might through
nuclear weapons and space ships.
He ha; said that he is in a position to
make a bomb which can generate the
power of 100 million tons T.N.T. All
these factors would not contribute to
peace.
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I might just mention that Russia
was once an ally of the West.
America, France, Britain and Russia
together subjugated Germany, Ger-
many had to atone for it. She has
suffered. The Occupation Powers
divided Germany into four parts.
West Germany came to the western
bloc and East Germany went to the
castern bloc i.e. Russia. The unfor-
tunate part of it is that the City of
Berlin, which is considered to be a
city of parks, lakes ang forest,
which i an island in the
midest of East Germany, was also
divided, The Allies took care to see
that they had the right of access to
West Berlin, But at that time, I think
it was far from the intention of the
Western Powers to settle there per-
manently or to absorb it permanently
in their zones or countries. It must be
said to the credit of the American and
western people that though they were
responsible for bombing and ruina-
tion, they rendered financial aid and
helped to rebuilt the whole of West
Germany and West Berlin so much so
that now the prosperity, people’s
happiness ang rate of production are
much more than what they were
before the war.

Ag against a prosperous West Ger-
many, we find a dismal East Germany
where the people are quite happy.
East Berlin has to be restored. While
the western allies were busy rebuild-
ing West Germany, Russia was busy
building an iron curtain all round
East Germany and depriving them of
their freedom and liberty. The result
is—and I have seen it with my own
eyes—daily there is an influx of refu-
gees from 500 to 1,000 into West Ber-
lin, These refugees are given all help
in West Berlin, Till now nearly three
million people have migrated from
East Germany. It is said that the
only country which has declined in
population in this census is East Ger-
many and East Berlin, and its popu-
lation had gone down by more than
four or five million after occupation
by Russia.

Now, it is claimed by Communists
that they are quite happy. If all the
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inhabitants are happy in East Ger-
many and East Berlin, if there is milk
and honey over flowing and if it is a
heaven for them, I cannot understand
why there should be this wholesale
and huge migration into West Berlin
and West Germany. It is quite obvi-
ous they are not happy, and what
is more, they are anxious for a re-
union among themselves.

As I said, Germany was divided as
a temporary measure, just to bring
down the military might of old Ger-
many, After that purpose had been
achieved, it is the duty of the Powers
concerned to work for the reunion of
entire Germany, Germany was once
a great nation. It lost a portion of its
territory during the First World War.
Now it is losing East Germany which
was originally called Central Ger-
many. Their ambition is that they
should be united again. It is the am-
bition of every one who has lived
under one umbrella and one admin-
istration, to come together. So, the
right-thinking persons should try to
create conditions for these people to
come togethcr, niot to keep them under
pressure and subject them to coercion.
So, this should be the endeavour of
the neutral nations. I think, the Prime
Minister is also very anxious about it.

I know the Prime Minister condemns
colonialism. He does not want the
domination of one country over an-
other. I wish in the same way he
condemns Communist colonialism.
East Germany is nothing but a colony
of Russia. The domination of one
country over another always prolongs
the agony and unhappiness of its peo-
ple. This must be realised by all. I
want the Prime Minister to condemn
this Communist colonalism or imperi-
alism as much as he condemns West-
ern colonialism. After all, Western
colonialism js of minor importance
when compared te Communist colo-
nialism. Many of there colonies have
been released and liberated, but here
once a country becomes a satellite, it
remains so always. So, let all the
occupying forces be withdrawn. Let
it be left to East and West Germany
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to settle their problem. Let a plebis-
cite be held, let them be given the
right of self-determination, If they
want to re-unite, let them join; if they
want to remain separate, let them re-
main separate States, Let them adopt
such form of Government as they
deem fit. That is the right attitude,
and that is the attitude that should
be adopted by the Prime Minister
when he attends this neutral nations
conference.

Now I come to Pakistan. I know
the recent attitude of Ayub Khan has
raised the indignation of the Prime
Minister. It has justly roused the
indignation of many Members of this
House. Hig remarks in America were
unnecessary and uncalled for, Sir, I
am a Muslim and as an Indian Mus-
lim, I must tell Ayub Khan and the
Pakistani people that more than
American arms and American money,
it is the friendship of India that is
going to protect Pakistan; it is the
goodwill of India which will protect
Pakistan and help Pakistan to prosper.
It is true that once the Indian nation
was divided and two countries have
been formed in a land which was once
only one land. People may be divid-
ed; there may be two countries by
different denominations. But the
Pakistan people must realise that as
long as the world lasts, India and
Pakistan must live together side by
side and when it is the case it is to
the interest of Pakistan and of its pos-
terity and future that that country
should live in a spirit of amity and
goodwill with India.

Nobody feels more unhappy than us
that the relationship between India
and Pakistan is strained. 50 million
Muslims have decided for them and
for their children to remain in India.
Ayub Khan must understand that
Pakistan was not built by Pakistanis
alone. Pakistan was built not merely
by the Muslims of Pakistan but by
most of the Muslims who are now in
India who unfortunately advocated the
creation of Pakistan but fortunately
they are here. Whatever it may be,
he owes a debt and he is under an
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obligation to the Muslims remaining
in India so that he does not create a
situation wherein it will reflect on us
who are here. He owes an obligation
to us to live in friendship and amity
and brotherhood. Otherwise, he will
be committing a breach of faith to all
these who helped in his ideas. When
Ayub Khan came to power it was
thought that he might be better per-
son to attain peace than his predeces-
sors. In the initial stages we were
also heartened as he took a broad and
reasonable attitude. Feroze Khan
Noon also took a reasonable attitude.
We thought that the situation would
improve and they would see reason.
But where was the need for him to go
to America and blaspheme India? I
think it is not gentlemanly nor is it
tactful. Is his propaganda in America
beneficial and advantageous to Pakis-
tan? The future of Pakistan is safe
if he has direct dealings with India.
Though I am in the Opposition, I
must say that the Muslims in India
have no better friend than Pandit
Jawaharlal Nehru. I know he has got
soft feelings towards Pakistan; he
wants to help it. We are brothers.
Let us quarrel among ourselves but
let us solve our problems by direct
approach. We were once old citizens
of a country though we are now
divided. Whatever may be our
feelings, is neighbours we heip
each other in times of distress. Ins-
tead, his going to far off America
and invoking their aid, the aid of
President Kennedy. This is very bad.
It is distressing. As I said, he may
receive American aid, but that Ame-
rican aid will not help him. It will
land him in further troubles. So,
the only way in which he can ensure
the fututre of Pakistan is by earn-
ing the goodwill and friendship of
India.

Let us work together for mutual
benefit. Let us try to live together.
It is through exchanging blessings
and help that we can prosper and not
by exchanging curses. So, I am sure
President Ayub Khan will realise the
folly and I would advise him not to
approach foreign powers because, let
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him remember that after all, we must
both live together. If anything, let
us fight among ourselves; let him
fight with our Prime Minister and let
us come to a solution. But, on the
other hand, if he looks to foreign
powers and other things, I can tell
him through this House that Pakistan
will be doomed and disrupted.

Shri Kalika Singh (Azamgarh): I
may be permitted to start my speech
so that I may continue tomorrow.
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Mr. Speaker: Let us see. The House
now stands adjourned till 11 aA.m.
tomorrow.

18.28 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
August 17, 1961/Sravana 26 1883
(Saka).





